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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 1155 of 2024

IN THE MATTER OF:

KAUSHALENDRA KUMAR ... APPLICANT
VERUS

UNION OF INDIA & ORS. ... RESPONDENTS

REPLY BY AND ON BEHALF OF RESPONDENT NO. 19 -

M/S SHRI RATHI STEEL LIMITED

MOST RESPECTFULLY SHOWETH:

At the outset, the allegations and averments made in the present
Original Application against the answering Respondent No. 19 i.e.
M/s Shri Rathi Steel Limited unless otherwise specifically

traversed and admitted herein, are strictly denied and refuted.

Without prejudice to the rights and contentions stated herein as
well as in para-wise reply, the answering Respondent crave leave
of this Hon’ble Tribunal to refer and rely upon the following
preliminary submissions, which are being taken herein in

alternative and without prejudice to each other.
PRELIMINARY SUBMISSIONS:

1. That it is submitted that the present application is not
maintainable either in law or in facts against the answering
Respondent. It is further submitted that no specific averment
/ allegations have been alleged / pleaded against the
answering Respondent, nor any material documentary proof

has been placed on record against the answering Respondent.
/
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In the absence of any specific and material averment or
documentary proof, no cause of action arises against the
answering Respondent and therefore, the present application
is liable to be dismissed at its threshold qua the answering

Respondent No. 19.

That the Applicant has no concreate proof of involvement of
the answering Respondent in any environmental pollution
and degradation activity and the answering Respondent has
been wrongly arrayed in the present matter and the Applicant
may be put to strict proof thereof to prove the involvement of
the answering Respondent in alleged environment pollution

activity.

That the Applicant has wrongly arrayed the answering
Respondent as a party in the present application. It is stated
that the Applicant has arrayed a total of 49 Respondents in his
application, some of which may be involved in such business
activity that may require chemical usage, and they may
discharge / dump toxic or chemical waste / effluents thereby
causing the environment pollution. But the Applicant clearly
failed to appreciate the fact that the nature of business of the
answering Respondent does not involve usage of any sort of
chemical and therefore, the question of discharging /
dumping any toxic, chemical, untreated waste does not arise

qua the answering Respondent.

That admittedly, the Applicant merely presumed that since
the answering Respondent carry out the industrial activity of
steel work therefore, they handle and store hazardous

substance, which is far from the reality and based merely on

%
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his presumption without any corroborating documentary

evidence.

That it is submitted that at the time of the filing of the present
application, the answering Respondent was involved in the
business of production of Iron and Steel i.e. TMT BAR and
the production of Iron and Steel has already been stopped in
the answering Respondent’s premises with effect from
24.11.2024 and the Company is now manufacturing GFRP
products only. This information has already been shared with

the Uttar Pradesh Pollution Control Board on 08.01.2025.

BRIEF FACTS:

1s

That the Respondent No. 19 Shri Rathi Steel Limited is a
public company incorporated under the provisions of Indian
Companies Act, 1956 and is situated at Plot No. E & C-133
to 152, Phase-III, UPSIDC Industrial Area, Masuri Gulawati
Road, Hapur-201015 (U.P.). True copy of Certificate of
Incorporation of the answering Respondent Company - Shri
Rathi Steel Limited is annexed herewith and marked as
Annexure R-19/1.

The present reply is being filed by Mr. Shiv Kumar, the

Authorised Representative of the answering Respondent
company who has been duly authorised by the answering

Respondent company by way of a Board Resolution dated

23.12.2024 passed in his favour to sign, verify, file any pleading,

application for and on behalf of the answering Respondent
company. True copy of the Board Resolution dated 23-12.2024

in favour of Mr. Shiv Kumar is annexed herewith and marked

as Annexure R-19/2. @/
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That the answering Respondent is a law-abiding entity and
believes in the importance of a pollution free environment
and makes every endeavor to not to pollute the environment
and to safeguard and protect the environment from any kind

of pollution be it water, air and any other kind.

That it is stated that at the time of filing of the present
application, the answering Respondent company was
involved in the business of production of Iron and Steel i.e.
TMT BAR and in the production of said TMT Bar, M S Ingot
and M S Billet are used as raw material which is heated in
Re-heating Furnace through LSHS Fuel and Iron and Steel
i.e. TMT BAR is produced through rolling mill.

That it is stated that in the process of production of TMT Bar,
no kind of any chemical is used and therefore, the question of
discharging / dumping untreated, toxic and poisonous
effluents / industrial waste /hazardous waste, either in open

or in lake does not arises at all qua the answering Respondent.

That it is stated that cooling towers were also installed in the
premises of the answering Respondent to maintain the
temperature of the rolling mill which were used for cooling
of the rolls and the finished steel bars. It is further stated that
storage tanks were also built in the premises of the answering
Respondent company to store water, whose total capacity was
more than 10 lakh liters. However, it is pertinent to mention
that with the stoppage of manufacturing of TMT Bars by the
answering Respondent from 24.11.2024, the said cooling

towers have been dismantled.

‘?Kiﬂﬁ
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That it is stated that during the production of TMT Bar, water
from the storage tank installed with the cooling tower goes to
the rolling mill through a pipeline and after cooling the
finished goods materials, the water returns to the storage tank
and the water collected in the storage tank is cooled through
a pump in the cooling tower and the stored cooled water is
reused in the production work. It is stated that no kind of
chemical is used in this process and neither does the water go
out of the premises of the answering Respondent. This entire
process is called “Closed Loop Water Circulation System”
which continuously circulates water within a contained
environment. The water is cooled and recirculated and
reused, rather than being wasted. A flow chart explaining the
entire production process and water network system of the
answering Respondent Company is attached herewith and

marked as Annexure R-19/3.

That it is stated that the answering Respondent being
aware/vigilant of the importance of healthy environment, has
also got installed a Rain Water Harvesting System in the
Company premises having capacity of about 300 KL with the
help of 2 Nos. of Storage Tanks, in which rain water is
collected through pipeline and this water is used for

gardening and for removing dust in the premises etc.

That it is stated that Septic Tank and Soak Pits System has
also been set up in the answering Respondent Company’
premises, which is connected to Toilet, Kitchen etc. through
pipe line for the uses of worker and management employed
in the Company premises. The water collected in Septic Tank

& Soaks Pit gets absorbed inside the ground.

i
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That it is stated that no chemicals of any kind are used in the
production work of the Company and installation of Effluent
Treatment Plant become necessary only when chemicals are

used in the production work.

That it is stated that the answering Respondent Company has
obtained a No-Objection Certificate (valid from 07.02.2020
till 06.02.2025) from the Ground Water Department of
Government of Uttar Pradesh and only in accordance with the
guidelines enumerated in the said No-Objection Certificate,
the water is used in the Company premises. True copy of the
No-Objection Certificate issued from the Ground Water
Department of Government of Uttar Pradesh in favour of the
answering Respondent is attached herewith and marked as

Annexure R-19/4.

That it is stated that the answering Respondent Company has
also got issued a Consolidated Consent to Operate and
Authorization (CCA) from Uttar Pradesh Pollution Control
Board under Section 25 of the Water (Prevention & Control
of Pollution) Act, 1974 and under Section 21 of the Air
(Prevention & Control of Pollution) Act, 1981 from
08.10.2022 to 31.07.2027 and the answering Respondent
Company is following the conditions prescribed in the
aforesaid CCA and is regularly complying with CCA from
time to time. True copy of the Consolidated Consent to
Operate and Authorization dated 13.10.2022 is annexed

herewith and marked as Annexure R-19/5.

That it is stated that as per the above mentioned CCA, the
answering Respondent Company discharge ‘Domestic’ kind

of effluent only and for its treatment, only Septic Tank is

=
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required to be installed which is already installed in the
premises of the answering Respondent. It is pertinent to
mention that the company discharge a quantity of only 7.5
KLD and a sufficient septic tank and soak pit system has been

provided for its treatment.

That it is stated that from time to time, the answering
Respondent got tested the water samples from company's
premises in the government approved laboratory and the
results are always in accordance with the standard parameters
as set by various departments. The answering Respondent
company got the water tested lastly in the month of
November 2022. True copy of the ground water test report
dated 14.11.2022 is annexed herewith and marked as
Annexure R-19/6.

That it is stated that the answering Respondent has always
complied with all the environment related rules and
regulations and in furtherance of the same and in compliance
of the Consolidated Consent to Operate and Authorization
dated 13.10.2022, the answering Respondent from time to
time submitted compliance report of consent under Water as
well as Air acts. True copies of Compliance report dated
24.12.2022 and 20.04.2023 submitted by the answering
Respondent to Uttar Pradesh Pollution Control Board is

annexed herewith and marked as Annexure R-19/7 (Colly).

That it is stated that in the production/manufacturing of TMT
Bars, no chemicals are either used ever or discharged from
the answering Respondent Company and the Company is

complying with all the standard parameters set out by various

e
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departments. It is further submitted that in compliance of all
the relevant guidelines, the Company has submitted its water
audit report to the concerned department and all times, have
taken the necessary steps to adhere to the guidelines issued
by concerned departments. True copy of Submission of Water
Audit Report to the Nodal Officer of Ground Water
Department, UP is annexed herewith and marked as

Annexure R-19/8.

That it is pertinent to mention that the production of Iron and
Steel has been stopped in the answering Respondent
company's premises from 24.11.2024 and the Company is
now manufacturing GFRP products only. This information
has already been shared with Uttar Pradesh Pollution Control
Board on 08.01.2025. True copy of letter dated 08.01.2025
issued by the answering Respondent Company - Shree Rathi
Steel Ltd. to the office of UP Pollution Control Board is

annexed herewith and marked as Annexure R-19/9.

That it is worthwhile to mention that Uttar Pradesh State
Industrial Development Authority (UPSIDA) has issued a
letter bearing no. 7393/SIDA dated 09.01.2025 to the
answering Respondent thereby directing the answering
Respondent to treat the waste water of the company through
Effluent Treatment Plant (ETP) and use/dispose it off and
also ensure proper disposal of the solid waste of the unit. It is
stated that the answering Respondent has submitted its reply
dated 07.02.2025 to the Regional Manager of Uttar Pradesh
State Industrial Development Authority thereby explaining
the process of production of TMT Bar at the answering

Respondent’s premises. True copy of letter bearing no.

_—
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7393/SIDA dated 09.01.2025 issued by the UPSIDA to the
answering Respondent and the reply dated 07.02.2025

submitted by the answering Respondent to Regional

Manager, UPSIDA are annexed herewith and marked as

Annexure R-19/10 and Annexure R-19/11 respectively.

PARA WISE REPLY:
1-2.  That the contents of para 1 and 2 of the application merits

3(a-e).

4-21.

no reply on behalf of the answering Respondent.

That the contents of para 3 (a-¢) of the application is wrong
and denied in its entirety being devoid of merits and based
on assumptions qua the answering Respondent No. 19.
However, it is submitted that the answering Respondent is
not involved in any such activity that may cause harm to
the environment and may cause multiple serious health
issues / ailments. It is submitted that the answering
Respondent company is involved in the business of
production of Iron and Steel i.e. TMT BAR and in the
process of production of TMT Bar, no kind of chemical is
being used and therefore, no toxic, untreated, hazardous
waste or waste water discharged from the premises of the
answering Respondent. Rest of the contents of para under
reply is denied and the contents of foregoing paras is

reiterated herein.

That the contents of para 4 to 21 of the application merits
no reply on behalf of the answering Respondent being
matter of record and not pertaining to the answering

Respondent,

/
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That the contents of para 22 to 30 of the application
concerning the answering Respondent No. 19 is wrong,
false and denied being devoid of merits against the
answering Respondent No. 19. However, it is submitted
that no specific allegation or averments have been pleaded
against the answering Respondent No. 19. It is submitted
that the Applicant has not placed on record any
documentary / evidentiary proof against the answering
Respondent of committing any sort of pollution. The
Applicant herein has merely presumed that since the
answering Respondent is also involved in the industrial
activity of steel works therefore, given the nature of
industrial activity the answering Respondent handle and
store hazardous substances. It is further submitted that the
answering Respondent company is involved in the
business of production of Iron and Steel i.e. TMT BAR and
in the process of production of TMT Bar, no kind of
chemical is being used and therefore, no toxic, untreated,
hazardous waste or waste water discharged from the
premises of the answering Respondent. Rest of the
contents of para under reply is denied and the contents of

foregoing paras is reiterated herein.

That the contents of para 30 to 50 of the application
concerning the answering Respondent No. 19 are denied in
toto being wrong, false and based on assumptions. It is
submitted that the answering Respondent is not involved
in any activity that may damage to environment in general
and further may cause air, water or any other pollution that
may degrade and pollute the environment. It is further

submitted that the answering Respondent is also not

%/



1109

involved in illegal abstraction of ground water. It is
submitted that the answering Respondent has obtained a
No-objection certification for sinking of existing well for
industrial user of ground water. Rest of the contents of para
under reply is denied and the contents of foregoing paras

is reiterated herein.

50 (A-T). That the contents of the grounds taken by the Applicant in

52-54.

para 50-A to 50-T merits no reply on behalf of the
answering Respondent being wrong, false, devoid of
merits and based on assumptions. However, it is submitted
that the answering Respondent is not indulged in any
activity that may damage to environment in general and
further may cause air, water or any other pollution that may
degrade and pollute the environment. It is further
submitted that the answering Respondent is also not
involved in illegal abstraction of ground water. It is
submitted that the answering Respondent has obtained a
No-objection certification for sinking of existing well for
industrial user of ground water. Rest of the contents of para
under reply is denied and the contents of foregoing paras

is reiterated herein.

That the contents of para 52 to 54 of the Application are
wrong and denied. It is submitted that the answering
Respondent has filed a false and frivolous application qua
the answering Respondent no. 19 without having any iota
of truth in it.

PRAYER CLAUSE
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The contents of prayer clause of the application concerning the
answering Respondent No. 19 are wrong, false and denied and

disputed and the Applicant is put to strict proof thereof.

It is therefore, most humbly prayed that this Hon'ble Tribunal may
graciously be pleased to dismiss the Original Application No. 1155
of 2024 qua the answering Respondent No. 19 for misusing the

Respondent No. 19
(through its Authorized Representative)

process of law with an exemplary cost.

Through

G

Pulkit Srivastava & Sumit Gaur
BBS LEGAL

Advocates and Consultants
Counsel for the Respondent No. 19
Office: C-614, 6th Floor, Tower-C,
"NOIDA ONE" Corporate Towers,

Sector-62, NOIDA - 201309
(Email: pulkit@bbslegal.in)
(M. 9999989029)
New Delhi

Dated: 07.04.2025

12
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
4 A\ PRINCIPAL BENCH, NEW DELHI
Original Application No. 1155 of 2024

IN THE MATTER OF:
KAUSHALENDRA KUMAR ... APPLICANT
VERUS
UNION OF INDIA & ORS. ... RESPONDENTS
AFFIDAVIT
I, Shiv Kumar, Aged about 4o years, working as
Manager in the Respondent No. 19 Company - Shri

Rathi Steels Limited having its office Plot No. E & C — 133 to 152,
Phase -III, UPSIDC industrial Area, Masrie - Gulawati Road,
Hapur, Uttar Pradesh — 201015 do hereby solemnly affirm and
declare as under:

1. I say that I am authorized representative of the above mentioned
Respondent No. 19 - M/s Shri Rathi Steel Limited and well
versed with the facts and circumstances of the present case and
competent to depose the same.

2.1 say that the accompanying reply has been drafted under my
instructions and at my instance by my counsel. The facts stated
therein are true and correct and may be read as part and parcel

of this affidavit, being not repeated herein for the_sake of

brevity. e
DEPONENT
VERIFICATION:
Verified at on this 07" day of April, 2025 that the

contents of the above affidavit are true and correct and no part of

it is false and nothing material has been concealed therefrom.

) DEPONENT

o025

LUEY

{J

49 y APR
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Company No. 55-45954

FRESH CERTIFICATE OF INCORPORATION
CONSEQUENT UPON CHANGE OF NAME

In the Office of the Registrar of Companies, N.C.T. of Delhi & Haryana
[Under the Companies Act, 1956 {1of 18586)]
IN THE MATTER OF M/s. STATIC HOLDING LiMITED,

I hereby cerlify that..................... saaicacaad STATIC HOLDING LIMITED.
which was originally INCOTPOrated OM......eusummmmmsmsnreasssmsn FIRST JANUARY
of One Thousand Nine Hundred and Ninety Two........oo.........._ under the

PRIVATE LIMITED.

having duly passed the necessary resolution in terms of section 21 of the
Companies Act, 1956 and the approval of the Central Government signified in

Companies Act, 1956 (Act 1 of 1956) under the name STATIC HOLDING

24-06-1985 by Registrar of Companies, N.C.T. of Delhi & Haryana, New Delhi
i Vide letter No. ROC/21/55-46954/44 dated 09/01/2002 the name of the said

SHRI RATHI STEEL LIMITED ;
and this Certificate is issued p.u‘rSUant to Section 23(1) of the said Act.

Given under my hand at NEW DELHI this................ Tenth January
of ... Two Thousand and Two, * ) '

Sd(-
(T. P. SHAMI)

Dy. Registrar of Companies
N.C.T. OF DELHI & HARYANA

SHRI RATHI STEEL LTD

=R | DW % DIRECTCR
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING OF THE
BOARD OF DIRECTORS OF M/S. SHRI RATHI STEEL LIMITED HELD ON MONDAY, THE
23" DAY OF DECEMBER, 2024 AT 11:00 A.M. AT THE CORPORATE OFFICE OF THE
COMPANY SITUATED AT A-29, SECTOR-65, NOIDA, UTTAR PRADESH-201301, INDIA.

ITEM NO. 4
TO AUTHORISE MR SHIV KUMAR SHARMA TO FILE SUBMISSIONS TO GOVERNMENT ,
ITS MINISTRIES , DEPARTMENTS AND AGENCIES FORMED BY IT

“ RESOLVED THAT Mr Shiv Kumar Sharma is and be hereby authorized to file submissions, represent
and make representations in response to various government agencies — state government, central
government and organisations formed and incorporated by Parliament and /or government, on behalf of the
Comapny in respect of notices / letters / show cause received by the company in respect of affairs of the
Company.” i

This resolution shall remain effective and valid until specifically revoked and communicated to involved
respective parties. The submissions and representations so made shall be binding on the Company. The
authority of Mr Shiv Kumar Sharma is non exclusive and other authorized persons continue to remain
authorized to make such submissions and representations.

Certified True Copy

For and on Behalf of Shri Rathi Steel Limited

V72N
Anil Rathi

Director

DIN: (0072761
Address : 24, Sadhna Enclave, Malviya Nagar, South Delhi-110017, India.

)

Date: 10.04.2025
Place: Noida

Shri Rathi Steel Ltd.

* Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 | E: career@shrirathigroup.com

Regd. Office: J-1/202, DDA Flats, Kalkaiji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase Il, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagla, Distt. Hapur- 201015
T: +91-9821199351,52

GSTIN: 09AAACS4554L1Z0 | CIN: U65993DL1992PLCO46954 | www.shrirathigroup.com
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Re-circulation System at

M/s. Shri Rathi Steel Limited, MG Road Industrial

Schematic Drawing of Closed Loop Water
Area, Hapur
|
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12/16/22, 2:54 PM about:blank

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL
FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG031849
VALID FROM 07/02/2020 TO 06/02/2025

Registration No.: 202107000346

Name of the Owner VERENDRA KUMAR TYAGI

Address of the Applicant PLOT No. - E and C 133-152, Application Form Serial No. HPUR0921RIN0065
PHASE - IlI, UPSIDC INDUSTRIAL
AREA, MASURI-GULAWATHI
ROAD, PO. - UDAY RAMPUR
NAGLA, DISTT. - HAPUR - 201015

upP
Date of Submission 13/07/2021 Specimen Signature
Company Name SHRI RATHI STEEL LIMITED Company Address E & C 133 to 152, Phase llI,
UPSIDC Industrial Are
Location Particulars
District Hapur Block DHAULANA
Plot No./Khasra No. E & C 133 to 152, Phase IIl, Municipality/Corporation Yes
UPSIDC
Ward No.Holding No. Industrial Area Hapur

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of  03/09/2002

the Well
Type of Well Tube Well/Boring Depth of the Well (In meter) 36.00
Purpose of well Industrial Assembly Size(For Tube Well)

Strainer Position (For Tube Well)

Type of Pump Used Submersible H.P. of the Pump 7.50
Operational Device Electric Motor Rate of Withdrawal (m%/hr.) 20.00
Date of Energization (In Case of Electric Pump) 03/09/2002

Maximum Allowable Rate of 20.00 Maximum Allowable Running Hours Per 18.00
Withdrawal (m%/hr.): Day:

Maximum Allowable Annual 108000 Recharge Required 270000.00

Extraction of Ground Water:

about:blank 1/4
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Reason for renewal of N.O.C.

.30, F TP BT BRI

Against Case

about:blank

1116

about:blank

Statutory Requirement of obtaining Permission to draw ground water

2/4
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12/16/22, 2:54 PM about:blank

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (3) for extraction of ground
water at a rate not exceeding that as shown at SI. (3j), for Running Hours per day as shown at SI. (3k), and for maximum allowable annual
extraction of ground water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.

Holder of this NOC is hereby directed to assure annual recharge of 270000.00 cubic meter, as specified under the application form.

Conditions

(1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

(2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization.

(3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water fiow
meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at
outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

(4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands.

(5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

(8) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration.

(7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation.

(8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis.

(10) Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers
are as follows for compliance of NOC:

* The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4” to 6",

* The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper
ground water aquifer monitoring.

* No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism
S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

* The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given
in meter up to two decimals.

* For measurement of water level sounder or automatic water level recorder (AWLRY/ Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

+ The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours.

* All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be
provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

* The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis.

* APermanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.

about:blank 3/4
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« +Any other site-specific requirement regarding safety and access for measurement may be taken care of.

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m%/d shall be required to undertake annual water audit through Confederation of
Indian Industries (Cll)/ Federation Indian Chamber of Commerce and Industry (FICC1)/ National Productivity Council (NPC)/ PHD Chamber of
Commerce & Industries certified auditors and submit audit reports within three months of completion of the same to Ground Water
Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next five years
through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism
as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m*/day of ground water
and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum
distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aqu ifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m®
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc.

Date :17/02/2022

Place:Hapur

This certificate is electronically generated and does not require digital signature

o
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Uttar Pradesh Pollution Control Board ;
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phbnc:0522-27?082812720a31, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

Aﬂm_ﬂ.qrg R- o] 5

- 167003/UPPC
i ‘To, g

R : M/sh

_ SHRIRATHI STEEL LIMITED

Plob B dnd C, 133 -152

OR%S ansolidéted Consent to 'Operaté and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) ’(Fresl_l)_»under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under S_ection~21 of the Air (Prevention & Control of Pollution) Act, 1981

»
v

CCA is hereby granted to SHRI RATHI STEEL LIMITED locate

- UPSIDC Industrial Area, Masoori-Gulawathi Road, Post- Ud

- Pradesh,HAPUR,. subject to the provisions of the Water Act, A
- further and subject to foilbw'ing terms and conditions :-

1. This CCA SHRI RATHI STEEL LIMIT

-~ valid for manufacturing of following products.

I_’radesh,HAPUR, :

/Phase III, UPSIDC Industrial Area, Masoori-
Gulawathi Road, Post- Udalrampur Nagla, Distt- Hapur, Uttar

B/Circle1 (UPPCBHO)/CTO/both/HAPUR/2022

2

Date: 13/10/2022

Applicaiion Id-
18150119

d at Plot E and C, 133 -152,Phase III,
alrampur Nagla, Distt- Hapur, Uttar
ir Act and the orders that may be made

S |Product Quantity Unit
: |1 |RE-ROLLING OF 2000 Metric Tonnes/Month
- |TMT STEEL BARS
_|(H.S.D.BAR)

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
*(" () The daily quantity of effluent discharge (KLD) :-

' Domestic

Ki.nd of Ef‘ﬂuent '

: Quantity(KLD) | Treatment facility Discharge point
FE 7. 0KLD _ Septic Tank UPSIDC DRAIN

ED granted for the period from 08/10/2022 to 31/07/2027 and

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

his regard to be dispatched immediately.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in t

(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises

for.gardening etc. Quality of the treated effluent shall meet to the fbl_lowing general and specific standards as

- prescribed under EnvirOnment-(Protection)' Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No; l

Parameter l Standard

—

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
~ reference to-influent quantity and quality.In case of stoppage of functioning of STP, production has to be



K _v.stopped 1mmed1ately and thrs Board has to be intlmated by fax/phone/emad w1th a report in thls regard to be
' ‘1=-idlspatched lmmedlately
(V) The treated sewage shall be reused m gardemng as far as: p0551ble The STP shall be mamtamed
R contmuously 50 as to achteve the quality of the. treated sewage ‘to the following standards

|—STV0 ]Parameters I |Standards £ L J =

4 3 Condttrons under Air (Preventwn and Control of Pollutton) Act 1981 as. amended -

i ) The applicant shall use following: fuel and install a comprehenswe ‘control system consrstmg of control

_:_,j_'fequrpment as- required wrth reféerence to generation of emissions and. operate and matntam the same.
: contmuously $0 as to achreve ‘the level of pollutants to the followmg standards 2

A1r Pollutron Source Detarls
[SNo.|  “Air 'I_'y'pe of fuel Stack no ‘ Control | Height of
7 Pollutron CHRSERTRSoT bl BT s Devxce Stack
N, armbiniil c Sourestl i Tl v s :
s DG_S‘ETA, R . Lo R e ‘Partlculate A'S PER,CPCB o
st B [ 320 KVIA e i be TMatier NORMS ;
2 | RE-  |PNG/LSHS B | Particulate’| 30 m above
| HEATING | - : “Matter | ‘ground level |
FURNACE-| - - =~ : ; S oEy SN
sy ‘RE= PNG/LSHS_, R Parttculate 30rheterfrom
L HEATING 3 2 LA Matter ~GL % &
S IFURNACE- ! '
|01 Nos
‘Ernnlis_slon Quality Standards
- SNo 5t ‘Stackno | Parameters | _ Standards
e e 1 |, 1. | Particulate Matter | AS PER CPCB
o il el e i e s e i o NORNS
Thy S Sy o ~ Particulate Matter | AS PER CPCB
STt e s SNORNS |
WG R B e Particulate Matter . AS PER CPCB
Ve CR R T R e : . NORMS -
‘ ’._,In case of stoppage of functioning of air pollutron control equipment productron has to be stopped
- immediately ; and thlS Board has to be mtimated by fax/phone/ema11 with a report in this regard to be
0 drspatched 1mmediately ¢
- (ii) The unit will not use any: type ¢ of restrlcted fuel - ;
R ‘ili) Noise from the D.G. Set and other source(s) should be controlled by provldmg an acousttc enclosure asis
.+ required for meeting the ambient noise standards for- night and day time as prescribed for respecttve

S ’f :_areas/zones (Industrial, Commercral ‘Residential, Silence) which are: as follows 3
- Day time ; from 6 00 am. t0 10.00 p.m,, nght time from 10.00: p m. t06.00 am.

! Standards for % Industnal Commercial Restdential ‘Silence
 ‘INoise levelin- | =~ Area . ‘Area | Area - Zone
db(AY Bl i '

_*Da Nishil Doy |Night| Day [Night| Day | Night|
..Tin¥e Time '»rnn?e fr_tgme Tml'e ’Tugne nni’g Tlrgne :
75 ] 70 | 65 |55 65 | 45,1 50 | 40 .
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‘4. Essential documents to b’e_!sfubmitied by the Industry/Unit as Applicable -
(i)zggnvir,onméntvsmtemgpt in'Form-V. of EniriIOnmen,t;-(Pr‘pteqtlcih)'_ Ru_ie‘s. 1986. P
_ (ji)'Quane;ly-cqt_r;}pl.tangej_rgpgr_t:_.qf the CCA; photograph of ETP/APCs/Waste Storage Area.
. 5. Compeerit Authority. reserves the right to change/modify/add any time any condition of this CCA.
TR 6. Unit has:to comply with the followitig specific'& general conditions. Nonncor'nplién‘c_ejdf_ any provision of
this CCA. and provisions of ter Ag ' | Managenr
 Transboundary Movenent) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In conipliance to the G.0.101 1/81-7-2021-09 (Writ)/2016 dated.13. 10.2021 issued by Department of
s Eli’y'i,rbnmefit;"deést;épd-‘-@ﬁ_mgﬁé (Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as

i per the- SOP ivailable at URLE}_HEtp:/./wwW.upecp.in/’I‘ rainingSession.aspx for ensuring timely compliance of-

- Only) ,yvhiChe\{gr'j‘s;m-o,r_g.wi’ihirj_ 30 days from the date of issuance of this certificate. In'case of non-
, compliance of this direction, your consent will be revoked by the Board. 2P e

8. If the unit uses the ground wgté’g and requires the permission from SGWA/CGWA for water abstraction
thentheindustr ‘will have to-obtain No objection certificate for abstraction of ground water. It will bé the

i ;'. P it B

4

g__ﬁoh,th’ from thé"labgfa'._tpfy recognized by the MoEF and shall report to the UPPCB. . . gz
-2, The applicant shall:however, not without the prior consent'of the-Board bring into use any new or altered
-, outlet f:o'rr‘tdhe: dis_éharge ',o‘_f- ef'ﬂueht.. or gases emission or sewage waste from the unit. S aiae
v 3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.

i’.t."Fh.ei applicant shall provide '-dis'k_:'harge .measurem_énf equipment at final disposal point. ...

#1, Theappllcantsha]lgetanalysed the.samples of :efﬂuent/.emiss’idnlhazérdouis'wastes at least once in a three

ohditiotxé;,v\(jghin 30 days of receipt of this CCA. If at any point of time, it is found that;t'he industry is not

hall be initiated against the applicant.

ontrol equipment and siack for smooth sampling/monitoring of efficiency of pollution controi systems.
7.'The industry shall provide Inspection Book at the time of inspection to the Board's officials. i gi%s
‘8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
ccurinexcess of S.ténqards- laid dowﬁ, such information shall be reported to the'-Board's offices and all

‘other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect. A G
'9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack

10:In case of »ahydfz'i‘mégé*té. the agriculture ;Srdductivlty, human habitation etc. by the operation of industry,
it shall'be imperative to:stop production in the industry with immediate effect and such information shall be
‘reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11, The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
viproqinot‘ion,?capacity/manufaCtutlng process/capacity. enhancement etc. or any change in effluent discharge

‘ (#/W”/

2 ‘;v7'p'(f)i‘nt or.emission point

of'the Water Act, AirAct and Hazardous and' Other Wastes ‘(M’anagément' and -

tmsdirecﬂon yguAa:rg%_fl‘jxerebyg._g_iir‘g_c"ted to submit a bank guarantee with minimur validity of one year of the -
-anifc_nj»i,h.t‘{'edufvalent'_‘._:to"me-.s;'um of initial consent. fees (Air and Watet)“lét Rs. 50,000/~ (Rs: Fifty Thousand

MR responsibility of the  indusiry to ”(':om’ply, with the various conditions. of the NOC:obtained from the
it competent authority: and submit to the Board, within 3 months time failing which CTO will-;bev-reiiolged..‘

4. The apphcant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
omplying with stipulated-conditions or any further direction/instruction issued by the Board, legal action -

19, Theap ljfcépt‘?sha]\l: rxjainiain'.ﬁpbdf ho‘u’sé.kéeping._ All valws/pipés/_s’eWer_/dréins:etC. must be leak-proof
. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, ‘Air. Pollution




2 25

2 The Board reserves the nght to. revoke/add/modrfy any strpulated condmon 1ssued along with CCA as

3 may be necessary

e Specmc Condittons -

1. The industry can only manufacture products, at the rate of production as mentloned in consent order. In
‘case of any change in production capacity, process, raw. materials use etc. the industry will have to intimate
the Board. For any enhancement of the above, fresh Consent to Establish has to be obtained from U.P. State
Pollution Control Board.- / :
2. Under the Noise Pollution (Regulation and Control) Rule 2000, the mdustry shall take adequate measures
for control of noise from its own sources within the premises 50 as to maintain ambient air quality standards
" in réspect of noise to less than 75 dB(A) during day time and 70 dB(A) . -
©:3: The industry shall adhere to general standards terms and conditions of Water/Air Acts and compliance of
o Envuonment standards as per Environment (protectton) Act 1986. ;
PR ¢ Industry shall submit ﬁrst compliance report with respect to conditions 1mposed within 30 days of issue of :

.+ ‘this permission.

- 5. Separate power connection wrth energy meter shall be provided for the Polluuon Control Equipment’s

- -and record of power consumption and chemicals consumption for the operation of. pollutlon control

" equipment shall be maintained separately.
2B, Conceahng the factual data or submission of false 1nf‘ormation / fabrrcated data and failure to'comply with
s any of the conditions mentioned in this order may result in w1thdrawal of this order and attract action under
the provisions of relevant pollutron control Acts.’ ‘
7. Copy of NOC from Uttar Pradesh Ground Water Department (UPGWD) should be submrtted to this
 office within-03 months, failing which this certificate shall be automatic revoked.
* 8. Unit shall ensure to development of green belt based on Miyawaki method. '

UTSAV "u?;.":’w“':.‘."
SHARMA?:::‘:’::.L'

i T REGIONAL OFFICER GHAZIABAD
- Copy to:

~ CEO-1, UPPCB, LUCKNOW -

REGIONAL OFFICER, GHAZIABAD
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GLOBAL ENVIRO .Laboratoges

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K:M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.R)
MOBILE : +91-9810317145, +91-8826028116 2
E-mall : global_enviro@reditfmall.com, globalenvirolaob@gmail.com

JOIN HANDS TO SAVE ENVIRONMENT

- TESTREPORT
ISSUED TO. M/S. SHRI RATHI STEEL LTD.
v PLOT NO.-E & C, PHASE-Il, UPSIDC, INDUSTRIAL AREA,
.| MASURI GULAWATHI ROAD, DISTRICT- HAPUR (U.P.).
Sample Identification No. DW-221109/02
Test Report No. & Date . GEL-2211/529, Date:14.11.2022
ULR Number TC-718622000000915F
Sample Descripfion GROUND WATER
Sampling Method GEL/SOP-01/W
sémple Collection Date 09.11.2022
Sample Collected by GEL STAFF
Y Sampling Time -13:45 PM =y
2 Sample Site BOREWELL -
Date of Sample Receipt - 09.11.2022
Sample Condition SEALED
Analysis Duration : 09.11.2022 To 14.11.2022 -
. ANALYSIS-RESULT
, Organoleptic & Physical Parameters - |
S. No. | Parameter Unit Protocol ° Result Drinking Water Standards/Limit |
' o TABE (1S: 10500:2012) -
. g s Acceptable Limit Permissible Limit
1 . ! Colour HIN 15:3025 Part 4| - <5 .45 (max.) 15 [max.)
2 Odour - 15:3025 Part 5 *'| Agreeable - Agreeable No relaxation
3 Taste -— 15:3025 Port 7 | Agreedble | - *“Agreeable Agreeable
4 pH < 15:3025 Part 11 7.53 6.5-8.5 No reloxation
5 Turbidity NTU 15:3025 Part 10 <1 1 (max.) 5(max.)
6 Total Dissolved Solids (TDS) mg/L 1S:3025 Port 16 538 :. 500 (max.) 2000 (max.)
' General Parameters Tt ' '
i s. No, | Parameter Unit " Protocol - Result Drinking Water Standards/Limit
bl (1S:10500: 2012)
. Acceptable Limit Permissible Limit
7 Calclum mg/L IS 3025 Part 40 57.6 75 (max.) 200 (max.)
8 Chloride mg/L 1S 3025 Part 32 76.2 250 (max.) . 1000 (max.)
9 Fluoride (F ) mg/L 1S 3025 Part 40 0.15 1.0 ([max.) 1.5 (maox.)
10 Residual, Free Chlorine (RFC) mg/L 1S 3025 Part 26 N.D. 0.2 (min.) 1.0 (min.}
11 Magnesium (Mg) mg/L IS 3025 Part 46 15.0 30 (max.) 100 {(max.)
12 Sulphate [SO4) mg/L 1S 3025 Part 24 12.8 200 (max.) 400 {(max.)
13 Totol Hardness mg/L 1S 3025 Part 21 206 200 [(max.) 600 (max.)
14 Tolal Alkalinity mg/L IS 3025 Part 23 128.4 200 (mox.) 600 (max.)
15 | Nitrate ([NOa) mag/L 15:3025 Part 34 1.9 45 (max.) No relaxation
16+ | Phenolic Compound mg/L IS 3025 Part 43 BDL 0.001 (max.) 0.002 (max.)
(CsHsOH) :
17 Anionic Detergent (MBAS) mga/L 15:3025 Part 68 BDL 0.2 (mox.) 1.0 (max.)
18 i Ammonia .mg/L | 15:3025 Port 34 BDL 0.2 (max.) No Relaxation .
19 | Chleramines mg/L IS 3025 Part 26 BDL _No Relaxation

N.D: Not Detected., BDL: Bgtow Detection Limit.




Test Report No. & Date: GEL-2211/

JOIN HANDS TO SAVE ENVIRONMENT

ULR Number: TC-718622000000915F

MOBILE : +91
E-mall : global_en

PLOT NO. 4, KHASRA
8TH K.M. MILE STONE, INDUSTRIAL AREA, M

.9810317145, +91-88260281 16
viro@redltfmail.com, globalenvlrolab@gmoil.com

529, Date: 14.11.2022

GLOBAL ENVIRO Laboratories

NO. 45, OPPOSIE SHREE MANAN DHAM TEMPLE,
EERUT ROAD,GHAZIABAD -201003 {U.P)

INTEKHAB KHAN (Tec

, Residue in Water (Heavy Metal)
s, No. | Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500:2012)
x ) Acceptable Limit Permissiple Limit

i Iron (Fe) ma/L IS 3025 Part 53 0.20 1.0 (max.) : No Relaxation

2 Copper (Cu) mg/L 1S 3025 Part 42 BDOL ° , 0.05 (max.) 1.5 (max.).

3 Mcngcnese (Mn) mag/L 1S 3025 Part 59 BDL 0.1 {(max.) 0.3 (max.)

4 Mercury (Hg) mg/L 1S 5025 Part 48 BDL«_ 0.001(max.) No relaxation
@ | 5 | Codmium Cd) mo/L | 153025 Part 41 - soL | 0,003 (mox.) No Relaxation

& | Selenium [se) —rgiL | 153025 Part 42 BOL 001 {max) No Reloxation

7 Total Arsenic(As) mg/L 1S 3025 Part 37 BDL 04:0_:1: (max.) No relaxation

87 | Lead (Pb) o/l | 153025 Part 47 BOL 0:01 {max.) No relaxafion

9 Zinc (Zn) : .mg/L 1S 3025 Part 49 BDL" 5.0 {[max.) 150 (max.)

10 Aluminium (Al)" - mg/L IS 3025 Part 55 BOL 0.03=:(rpcx.) 0.2 (max.)

n Barium(Ba) ma/L . APHA .. ' BDL 0.7 (max.) No relaxation

12 Boron (B) mg/L | 153025 Part 55 BDL 0.5 (max.) 70 (max)

3 [ Siver (Ag) — “APHA BOL 0.1 (mox.) No Relaxation

14, Molybdenum (Mo) mg/L APHA -+ BDL _'(').07 (max.) No relaxation

15 Ni;kel (Ni) mg/L IS 3025 Part 54 BDL : 0.02 (max.) No relaxation

16 Total Chromium (Cr) mg/L 1S 3025 Part 52 wl-BD,L 0.05 (max.) . No relaxation

BOL: Below, Detection Limit. . : ) 5

@ P
(Chdcked By) |  ARVIND RUMAR
hnlcal Manager) (Authorized Signatory)
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'GLOBAL ENVIRO. Laboratories

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (u P)
MOBILE : +91-9810317145, +91-8826028116

E-mall ; globcl_envlro@red_iffmall com, globalenvirolab@gmail.com

JOIN HANDS YO SAVE ENVIRONMENT

Test keport No. & Date: GEL-2211/529, Date: 14.11.2022
ULR Number: TC-7186220000009 1 5F

Bacteriological Parameters
S.No. | Parameter Unit Protocol Result Limit
1 E: Coli Per100mi 15:15185 Absent Not Detected in 100 ml sample
2 Total Coliform . Per100mi | 1S:15185 _ Absent Not Detected in 100 ml sample

&\{ ‘ ¥ _ AKANSHA ANAND

INTEKHAB KHAN (Technical Manager)
Nole: 1. The result listed refer only to the tested samples and applicable paramelers.
" 2. Perishable samples-will be destroyed afler 15 days ¢ of sampling.
. 3. This repori cannol be used as evidence in the ooud of law and cannot be used In part or full in any media wﬂhout prior permission.

4, Subject to Ghaziabad Jurisdiction.

(Authorized Signatory)

***END OF REPORT***
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©
EUROTHERME:,

Experts ki muhar

The Regional Officer

U.P. Pollution Control Board
Ghaziabad (U.P.)

Sir,

This is in reference to consent order” issued no:

- ‘¥ & %
Sub: Regarding compliance of consent under both water and air Act S \.\0\\0 (@
, - PO Ay

Har zaroorat ka right fit!

2{

24.72- 2 2

U

X

&\[

167003/UPPCB/Circle1 (UPPCBHO)/

CTO/Both/HAPUR/2022 dated 13.10.2022, kindly find enclosed point wise compliance as -

S.
No.

Particulars

Status

1

This CCA Shri Rathi Steel Limited granted for the
period from 08.10.2022 to 31.07.2022 & valid for
Manufacturing.

The unit will produce of TMT Steel Bars
(H.S.D. BAR) as per installed capacity
i.e. 20000 Mt/Month.

Conditions under Water (Prevention and
Control of Pollution) Act -1974-

(i) The daily quantity of effluent discharge
(KLD). ' '

Trade Effluent Treatment and Disposal-
the Applicant shall operate Effluent
Treatment Plant consisting of
primary/secondary and tertiary treatment
as is required with reference to influent
quantity and quality. In case of stoppage
of functioning of ETP, production has to
be stopped immediately and this Board
has to be intimated by fax/phone/email
with a report in this regard to be
dispatched immediately.

(ii)

(i) _ The treated effluent shall be recycled to

The domestic waste water is being used
in septic tank & soaks pit system. The
quantity of domestic waste water will.
not be more than 7.5 KLD. No water is
being discharged.

Not Applicable

Shri Rathi Steel Ltd.
Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644
Regd. Office: J-1/202, DDA Flots, Kalkaji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase n,

T: +91-9821199351,52 g
GSTIN: 0PAAACSA4554L1 Z0 | CIN: Us5993DL1 PP2PLCO46954
E: career@shrirathigroup.com | www.shrirathigroup.com

Y
Masuri Gulawati Road UPSIDC Industrial Area, PO Udayrampur Nagla, Dist. Hapur- 201015
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the maximum extent and should be
reused within the premises for gardening
etc. Quality of the treated effluent shall |
meet to the following general and
specific standards as prescribed und
Environment (Protection) Rules,1986
and applicable to the unit from time to
time.

(’ff' ) (iv) Sewage Treatment and Disposal- the | The Domestic waste water quantity is |-
Applicant shall provide comprehensive | very less i.e. 7.5 KLD a sufficient septic
STP as required with reference to tank and soak pit system has been
influent quantity and quality. & case of | provided to handle the same. Presently
stoppage of functioning of STP, | STP is not applicable..

production has to be . stopped | .

immediately and this Board has to be
intimated by fax/phone/email with a
report in this regard to be dispatched
immediately. :

(v) The Treatment sewage shall be reused | It will be installed as & when it becomes
in gardening as far as possible. The STP | applicable.
shall be maintained continuously so as to
~achieve the quality of the treated sewage
to the standards.

_ 3 | Condition under air (Prevention and Control

(& of Pollution) Act —1981 as amended.

’ (i)  The Applicant shall use fuel and install a The unit are using LSHS as fuel, Flue
comprehensive control system consisting | 92Ses pass through a cyclone system,
of control equipment as required with where heavy particulate matter, if any,
reference to generation of emissions and | @€ removed by centrifugal system,
operate and maintain the same passed through wet scrubber and then
continuously so as to achieve the level of | 10 the stack which has a height of 30
pollutants to the standards. mtr.

(i)  The unit wil not use any type of Agreed
restricted Fuel.

(iii) Noise from the D G Set and other
source(s) should be controlled by Agreed
providing an acoustic enclosure as is
required for meeting the ambient noise ‘ot Sh11 Rthi Steel Lie
standards for night and day time as "

~
&hr g

Shri Rathi Steel Ltd. Authorised Signatogy

Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 *

Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi 110019

Works: Plot E & C- 133 to 152, Phase lll, Masuri Gulawati Road UPSIDC Industrial Area, P.O

T: +91-9821199351,52

GSTIN: O9AAACS4554L1Z0 | CIN: U65993DL1992PLCO46954

E: career@shrirathigroup.com | www.shrirathigroup.com

Udayrampur Nagla, Distt. Hapur- 201015
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prescribed for respective areas/zones
(Industrial, Commercial, Residential,
Silence) which are as follows- Day time-
From 6.00 AM to 10.00 P.M., Night time-
From 10.00 P.M. to 6.00 A. M.

Essential documents to be submitted by the
Industry/unit as applicable-

(i) Environment Statement in Form-V of
Environment (Protection) Rule, 1986.

(i)  Quarterly compliance report of the CCA.
Photographs of ETP/APCs/ Waste
Storage Area.

Environment  Statement will be
submitted timely.

The wunit regularly complying the
conditions of CTO (CCA) issued.

Competent Authority reserves the” right -to
change/ modify/add any time any condition of
this CCA.

Agreed

Unit has to comply with the following specific &
general conditions. Non compliance of any
provision of this CCA and provisions of the
Water Act, Air Act and Hazardous and Other
Wastes (Management and Transboundary
Movement) Rule, 2016 will results in legal action
under the aforesaid Acts and Rules.

The wunit regularly complying the
conditions of CTO (CCA) issued.

In compliance to the G.O 1011/81-7-2021-09
(Writ)/2016  dated.13.10.2021 issued by
Department of Environment, Forest and Climate
Change, Uttar Pradesh. You are directed to
develop Miyawaki Forest as per the SOP
available at URL:-
http:.//www.upecp.in/TrainingSession.aspx  for
ensuring timely compliance of this direction, you

- are hereby directed to submit a bank guarantee

with minimum validity of one year of the amount
equivalent to the sum of initial consent fees (Air
and Water) or Rs. 50,000/~ (Rs: Fifty Thousand
Only) whichever is more, within 30 days from the
date of issuance of this certificate. In case of
noncompliance of this direction, your consent
will be revoked by the Board.

The unit has Submitted on 08.12.2022 a
bank guarantee of Rs. 50,000/~ (Fifty
Thousand Only) for one year validity.

If the unit uses the ground water and requires the
permission from SGWA/CGWA for water
abstraction then the industry will have to obtain

The unit has obtained permission/NOC
from UPGWD. Which valid upto
06.02.2025.

A
‘ot Sh1 thi‘ STt &«

\

Shri Rathi Steel Ltd. -
Corporate Off.: A-29, Sector 65, Nold: 201 301 T‘"-:-9l‘ 11028149744644 v

1/202, DDA Flats, Kalkaji, New Delhi
\.:I:‘I:OOP‘:‘:; ;- C/ 133 to 152, Phase IlI, IN\asurl Gulawati Road UPSIDC Industrial Area, PO Uduyromwnlo 15
T: +21-9821199351,52
GSTIN: 0PAAACSA4554L1Z0 | CIN: US5993DL1 992PLCO46954
E: career@shrirathigroup.com | www.shrirathigroup.com
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No objection certificate for abstraction of ground
water. It will be the responsibility of the industry
to comply with the various conditions of the NOC
obtained from the competent authority and
submit to the Board, within 3 months time failing
which CTO will be revoked.

9 | General Conditions-

1. The applicant shall get analysed the
samples of effluent/emission/hazardous
wastes at least once in a three month from
the-laboratory recognized by the MoEF and
shall report to the UPPCB.

2. The applicant shall however, not without
the prior consent of the Board bring into use
any new or altered outlet for the discharge
of effluent or gases emission or sewage
waste from the unit.

3. Treated Industrial waste water and
domestic waste water shall be disposed
jointly at one disposal point. The applicant

equipment at final disposal point.

4. The applicant shall Strictly comply with
conditions of this CCA. If any point of time,
it is found that the industry is not complying

direction/ instruction issued by the Board,
legal action shall be initiated against the
applicant. '

5. The applicant shall maintain good house
keeping. All valves/pipes/sewer/drains etc.
must be leak-proof.

6. The Industry shall provide uninterrupted
entry to the STP/ETP inlet points. Air
Pollution Control Equipment and stack for
smooth sampling/monitoring of efficiency of
pollution control systems.

7. The industry shall provide inspection Book
at the time inspection to the Board's

shall provide discharge measurement

with stipulated conditions or any further:

The unit will analyze stack emission
once in a three month from recognized
laboratory of the MoEF on paid basis
and send to the Board.

No any new modification/ addition/
alternation will be done without prior
permission from the board.

The unit is using water for domestic and
cooking purpose only, there is no
discharge in cooling process.

The detailed compliance report is

presented before you.

The unit will maintain good house
keeping.

Agreed

Agreed

Shri Rathi Steel Lid.

Corporate Off.;: A-29, Sector 65, Noida 201 301 T: +?1 120 4744644
Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi -110019

'

Ll\/‘
Avthorisad Signaracy

Works: Plot E & C- 133 to 152, Phase Ill, Masuri Gulawati Read UPSIDC Industrial Area, P.O. Udayrampur Nagla, Dis#t. Hapur- 201015

T: +91-9821199351,52

GSTIN: 0PAAACS4554L12Z0 | CIN: US5993DL) 992PLCO46954
‘ E: career@shrirathigroup.com | www.shrirathigroup.com W
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1.

12

10.

officials.

Whenever due to any accident or other
unforeseen act or event, such emission
occurs or is apprehended to occur in
excess of standards laid down, such
information shall be reported to the Board'’s
offices and all other concerned offices. In
case of failure of pollution control

" equipment, the production process

connected to it shall be stopped with
immediate effect. :

The industry shall operate in a manner so
that all emissions be emitted _through
designated chimney/stack only. ’

In case of any damage to the agriculture
productivity, human habitation etc by the
operation of industry, it shall be imperative
to stop production in’' the industry with
immediate effect and such information shall
be reported to Board's offices. The industry
shall be liable to pay compensation also in
such cases as decided by the competent
authority. g

The applicant shall apply before the 60
Days of expiry of CCA or any change in
production types/ production capacity
/manufacturing process/ capacity
enhancement etc. or any change in effluent
discharge point or emission point.

The board reserves the right to
revoke/add/modify any stipulated condition
issued alongwith CCA, as may be
necessary.

If the accident in future the parameters
of emission occur in excess of
standards laid down, such information
shall be given to the local office on the
priority basis.

Agreed

Agreed

We will apply 60 days before expiry of
this CCA. If any change/modification
required in process/ capacity/ raw
material or emission point the unit shall
obtain NOC from UPPCB at priority
basis.

Agreed

1.

10 | Specific Conditions:

The industry can only manufacturer
products, at the rate of production as
mentioned in consent order. In case on

Agreed

ot Shny Rachgm Lhe

Shri Rathi Steel Ltd.

any change in production capacity,

Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744444
Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi -110019 y
Works: Plot E & C- 133 to 152, Phase lll, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagla, Dist. Hapur- 201015
T: +91-9821199351,52

GSTIN: 0PAAACSA4554L1Z0 | CIN: US5993DL) 992PLCO446954
E: career@shrirathigroup.com | www.shrirathigroup.com
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process, raw materials use efc, the
industry will have to intimate the Board.
For any enhancement of the above, fresh
consent to Establish has to be obtained
from U.P. State Pollution Control Board.

2. Under the Noise Pollution (Regulation and
Control) Rule 2000, the industry shall take Agreed
adequate measures for control of noise
from its own sources within the premises
so as to maintain ambient air quality
standards in respect of noise to less 75 dB
(A) during day time and 70 dB (A).

3. The industry shall adhere to general terms | The unit will strictly comply with
and conditions of Water/ Air Acts and | provisions of Environment Act 1986,
compliance of Environment standards as | water and air prevention and control of
per Environment (Protection) Act, 1986. pollution Act 1974 & 1981 as amended.

4. The industry shall submit first compliance
report with respect to conditions imposed Agreed
within 30 days of issue of this permission.

5. Separate Power connection with energy
meter shall be provided for the Pollution | Agreed
Control Equipment's and record of power
consumption and chemicals consumption
for the operation of pollution control
equipment shall be maintained separately.

6. Concealing the factual data or submission | Agreed
of false information/ fabricated data and
failure to comply with any of the conditions
mentioned in this order may result in
withdrawal of this order and attract action
under the provisions of relevant pollution
control Acts. "

7. Copy of NOC from Uttar Pradesh Ground | The ~ unit already obtained the
Water Department (UPGWD) should be | permission = from UPGWD, Copy
submitted to this office within 3 months, | attached. .
failing ‘which this certificate shall be
automatic revoked.

LV’

Shri Rathi Steel Ltd.

Corporate Off.c A-29, Sector 65, Noida 201 301 T: +91 120 4744644 Authorised Signatory

Regd. Office: J-1/202, DDA Flats, Kalkaiji, New Delhi -110019 L

Works: Plot E & C- 133 to 152, Phase Ill, Masuri Gulawali Road UPSIDC Industrial Area, P.O. Udayrampur Nagla, Dist. Hapur- 201015
T: +91-9821199351,52 i

GSTIN: OPAAACS45541L1Z0 | CIN: U65993DL1 P92PLCO46954

E: career@shrirathigroup.com | www.shrirathigroup.com




1132

©
EUROTHER

8. Unit shall ensure to development of

green
belt based on Miyawaki Method.

This is for your kind acknowledge.
Thanking you,
%, Yours Faithfull
(§ ’
- FonSstriRa tPteekkimited

1

v
AutbasizedNienatan; ., ’

Shri Rathi Steel Ltd.

Corporate Off.; A-29, Sector 65, Noida 201 30V T: +91 120 4744644

Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi -1 10019

Works: Plot E & C- 133 to 152, Phase M, Masuri Gulawati Road UPSIDC Industr,
T: +921-98211 P9351,52

GSTIN: OPAAACS45541120 | CIN: Ué65993DL1 PP2PLCO46954

E: career@shrirathigroup.com | www.shrirathigroup.com
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The unit will maintain green belt.

ial Area, P.O Udayrampur Nagla, Dis#t. Hapur- 201015

—
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GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)

~ Ministry of Jal Shakti
. Government of Uttar Pradesh

Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL
FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG031849
VALID FROM 07/02/2020 TO 06/02/2025

Registration No.: 202107000346

g’ } Name of the Owner : VERENDRA KUMAR TYAGI

Address of the Applicant PLOT No. - E and C 133-152, Application Form Serial No. HPURQ0921RIN0O065
PHASE - IIf, UPSIDC INDUSTRIAL
' AREA, MASURI-GULAWATHI
ROAD, PO. - UDAY RAMPUR
NAGLA, DISTT. - HAPUR - 201015

‘ upP 2
Date of Submission - 13/07/2021 " ; Specimen Signature
Company Name . ‘S‘HRI RATHI STEEL LIMITED Company Addres.s . T E & C 133 to 152, Phase Il
{ UPSIDC Industrial Are
Location Particulars
District . Hap;Jr Block DHAULANA )
Plot No./Khasra No. . E & C 133 to 152, Phase llI, } Munlclpéllt;ICorporatlon » ‘ » Yes
' uPsIDC a
Ward No./Holding No. l . ‘ ] lﬁdusﬁal Area Hapur

i Particular of the Existir;g”Well avﬁrd'.Pumping Device

-

. Date of Construction/Sinking of | 03/09/2002

the Well
Type of Well » ' } Tubé Well/Borlng v | Depth of the Well (In meter) o 36.00
Puirpose of well " Industrial Assembly Size(For Tube Well) '
Strainer Position (For Tube Well) - 7 3
. Type of Pump Used Submersible H.P. of the Pump . . 7.50
6peraﬂpnal Device Electric Motor . Rate of Withdrawal (m®hr.) 20:00
! Da&e' of Energization (In Case of Electric Pump) ‘ 03/09/2002
‘ Mﬁlmum Allov»;ablo l.!ata c:‘;f ; 20.00 IAdaximum.Allowable Running Hours Per 18.00
. Withdrawal (m%/hr.): j Day:
| Macximum Allowable Annusl 108000 ' Rucharge Raquied g_mooo.oo“

i Extraction of Ground Water:

about:blank 114
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! Reason for renewal of N.O.C.

Against Case . -
¢
about:blank
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about:blank

' Statutory Requirement of obtaining Permission to draw ground water
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. This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (3) for extraction of ground
water at a rate not exceeding that as shown at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual
extraction of ground water as shown at SI. (3k) and is valid subject to the observance of the conditions stated overleaf.

. Holder of this NOC is hereby directed to assure annual recharge of 270000.00 cubic meter, as specified under the application form.

Conditions

« (1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« (2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
authorization.

« (3)For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow
meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rate and quantum of extraction, at
outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

« (4) The concemed Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands.

« (5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

@ . (6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this
registration.

« (7)n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liable for cancellation. :

« (8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

+ (9) Construction of piezometers and installation of digital water letel recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumiping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis.

« (10) Guidelines for Installation of Piezometers and their Monitoring

. Piezometer is a borewell tube well used only for meas(mng the water level by lowering the tape/ sounder or automatic water level measuring
equipment. It is also used to take water sample for water quality testing whenever needed. General guidelines for installation of piezometers
are as follows for compliance of NOC:

.+ The piezometer is to be installed/constructed at the minimurm of 50 m distance from the pumping well through which ground water is being
withdrawn. The diameter of the piezometer should be about 4" to 6".

« =+ The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one
piezometer are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper

ground water aquifer monitoring. 2
« *No. of piezometers to bg constructed &Type qfwater level monitoring mechanism shall be as per below table:
. . ; . i Monitiring Mechanism
G.‘ i S.No Quantum of Ground water withdrawal (cum/day) {  No.of piezometers required -~ .
o ) Manual DWLR with Telemetry
1 <10 0 ] 0 ' 0 -
2 11-50 : i 1 1 - 0 B
3 50- 500 | 1 0 4
4 > 500 ] 2 0 . ‘ 2 !
« +The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given
in meter up to two decimals. ~

. For measurement of water level sounder or automatic water level recorder (AWLR) Digital Automatic water level recorder (DWLR) with
telemetry system should be used for accuracy.

« .= The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped
for about four to six hours. X

"« +All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should
provided.for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its
validation.

« «The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November)
periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground
Water Department, Uttar Pradesh, for chemical analysis. -

. +APermanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth
and zone tapped of piezometer/tube well for standard referencing and identification.

about:blank 4
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« *Any other site-specific requirement regarding safety and access for measurement may be taken care of.

* (11) Any other condition(s) that may be imposed by the concemed Authority.

* (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect
during verification at any subsequent stage, this permit is liable for cancellation.

+ SPECIFIC CONDITIONS:

+ (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific
conditions:

« 1) No Objection Certificate shall be granted only in such cases where local govemment water supply agencies are not able to supply the
deslired quantity of water.

« ) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« i) All industries abstracting ground water in excess of 100 m¥d shall be required to undertake annual water audit through Confederation of
Indian Industries (CIl)/ Federation Indian Chamber of Commerce and industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of
Commerce & Industries certified auditors and submit audit reports within three months of completion of the same to Ground Water
Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next five years
through appropriate means.

* V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house,
explosives etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

« Vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

= vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of

ground water pollution. ' » )
+ (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

« i) In case of infrastructure proJécts that require dewatering, proponent shall be required to carry out regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m?3
/day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc.
Date :17/02/2022

_ Place:Hapur

This certificate is electronically generated and does not require digital signature

€

about:blank 4/4
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Date 20.04.2023

To,
The Regional Officer

U.P. Pollution Control Board
Ghaziabad (U.P.)

Sub: Regarding compliance of consent under both water and air Act
Sir,

This is n reference to consent order issi'zd no. 1€7003/UPPCB/Circle1 (UPPCBHO)/
CTO/Both’HAPUR/2022 dated 13.10.2022.

In this regards, we are enclosing herewith Environment Statement Form V for your kind
consideration.

Kindly acknowledge receipt for the same.

Thanking you,

Yours Faithfully

For Sh}i Rathi Steel Limited
[

Authoriz dgignatory. 7?/}{?}“ i
o %\; o

Encl- As Above

Shri Rathi Steel Ltd.

Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 | E: career@shrirathigroup.com

Regd. Office: J-1/202, DDA Flats, Kalkaiji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase Ill, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagla, Distt. Hapur- 201015
T: +91-9821199351,52

GSTIN: 09AAACS4554L1Z0 | CIN: U65993DL1 992PLCO46954 | www.shrirathigroup.com

/
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ENVIRONMENTAL STATEMENT

FOR THE YEAR 2022 - 2023 | |

FOR

SHRI RATHI STEEL LTD. %

Plot No. E&C, 133152, Phase-I1L,
Area, Masoori Gulawathi ]

204-205 Ansal Sumedha Complex RDC Ra)nagar,

V%zxabad Uttar Pradesh

For Shry|Rathi Stae) Lid %

a(d Signatocy
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. THISISTO CERTIFY THAT THE ENVIRONMENTAL STAREMENT

ANRLYSIS & AMBIENT AIR MONITORING HAS BEEN DONE BY
LRNTS AND LABORATORIES (NABL ACCREDITED). _

FOR NEWCON CONSULTANTS INDIA PVT. LTD

| DATE : 20032023 PRIYATOSH GUPTA
{ PLACE : GHAZIABAD

'DIRECTOR

Page 2 0f 22
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'ENVIRONMENTAL STATEMENT
: FOR
THE YEAR ENDING MARCH 2023

" SPONSORED BY:
¢ .
R 204205 Ansal sumedha Complex RDC
B ¢ Ra]nagar, Ghaznabad Uttar Pradesh

%
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: ‘(Protection) Rules’ 1986, namely-

(1) These rules may be called the Env:ronm 1T p i

gement of Physical work for establishment of fucilities to meet the specificd G

standards within a time bound program , o the satisfaction of the Slncaméd stk Potufon & =

Control Board , shall ;Edrripiy with such standards latest by y_hé.‘g‘]"‘ day of December’ 1993,
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process which has commenced production -;a’,ﬁer‘ le day

(7 Noiwithstanding anything contained in sub-rule (3) of sub - rule (6) an industry , operation or

of May’ 1981 but before the 31% day of -

Page 7 of 22
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In: exercxse of the powers conferred. by Sectum 6& 25 of the Environment (Protecnon) Act, 1986 :

(29 of 1986) , the Central Govemmem hereby makes the followmg rules further to amend the | e e |
. Environment (Protection) Rules ; 1986 namely -

l. These rules may be called the Environment (Protection) (Second amendment) Rules

. Q\‘

Page 8 of 22
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Govermh'ent of India
Ministry of Environment & Forest

New Delhi, the 28 April’ 1994

G.S.R.329 (i) , in exercise of the power conferred by sections 6 & 25 of the Envi

@

71986 (29 of 1986) , the Cé_ntra:l'i Coygmhjentherebymﬁkes the follOwih""~‘

Environment (Protection) Rules 1986, namely -
1. These rules may be'caliéd the Environment (me;;:tion:}
i.They shall come into force on the datejof- their pu
Gazette. In the Environment (Protecti,ox‘:)-rulcs
a)inrule 14,

i) For the word Audit Re

G iD) For the figures,

Septem

Page 9 of 22
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Submission of Environmental Statement

|-Every person carrying on-an Industry ,__operation:oriprqgess‘_ regarding Consent und

i ﬁPrevention & Control of qulu_ti_gx_i) Act’1974 (6 of 1974) or under sectiqe 21 o

of Pollution) Act * 1981 (14 0F 1981) or both or Authorization un ous (Management &

ubmit an Environment

Page 10 of 22




' NAME & ADDRESS OF

@

PRODUCT

PRODUC TION CAPACITY

INSTALLED CAPACITY .

&BY PRODUCT
YEAR OF ESTABLIEHMEN W -

-DATE OF L.
STAEMENT

. | INDUSTRY CATEGORY -

PRESENT PRODUCTION

0 NF/Month in 20222023
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A. WATER CONSUMPTION
PROCESS
COOLING
DOMESTIC
OTHERS

2021-2022

- 790KL/DAY

e NIL
- 90KL/DAY

P

NAME OF PRODUCT

1 KL Per11.0
Ton
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' B. RAW MATERIAL CONSUMPTION

- s AR

NAME OF RAW
MATERIALS

NAME oF
PRODUCT

, i.,CONSUMPTION OF RAW MaT! TERIAL
___ PERUNITOF OUTPUR |

DURING PREVIOUS pUiGR

(2021-2022) Tz

M.S. Ingot
and Billets .

7 b

Bar

i Re‘R°"m80f .
TMT. Steel

"Page 13022
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Unit doesn't discharge water from process; cooling water @ 100% is revi )

»

NOTE : The domestic waste water is discharged throyg

B. AIR:

Ambient Air monitoring re;

Page 14 of 22 Il
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PART D

HAZARDOUS WASTE

(@ (as specified under Hazardous Waste (Management & Handlig 5

HAZARDOUS WASTE
i INANCIAL YEAR
(2022-2023)
A.FROM PROCESS
ol NA
Oil‘Waste Cloth
Black Oil
B. FROM POLLUTION W&
: @ CONTROL FAGERLTI Nil ; Nil
: ETP SLUDGE "% - -

Page 15 of 22
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FAFROMPROCESS

CONTROL FACILITI
ETP SLUDGE

< WETHOD OF DISK

B. FROM POLLUTION . =~ T e
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PART F

~ Not Applicable —

' Page 17 of 22
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PART G

[Impact of the Pollution Control measures on conservatid_n of natural resources & consequently on-

the cost of production.

The Industry has done plantation to the extent possible, & adopts good:

Management Plans.

The Unit has already recenved Air & water Consent .,

- Page 18 of 22
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L.GREEN BELT DEVELOPMENT :

: G.‘,lnspite of pdﬂut_ibn‘cdntrbl measures, the cothpany hasdevelobéd a large number of trees the boundary

s inside the factory. Green Lawns have been ‘miintainéd.

2. FIRE FIGHTING & MEDICAL FACILITIES : 5
Fire Fighting Arrangements

.19 Nos. of Fire Extinguishers of different t
e Pire Hydrant will be installed very shor . %

( Miedical Facilities :

Arrangement has baf'm it #or First aid facilities .A vehicle is always available round the

Page 20 of 22
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CONCLUSION & OVERALL RECOMMANDATION

The following conclusions were arrived after the above discussions:
1. There is no critical target around the site which:is affeétéd by the operation of Pla 3
2. No Forest or Wild Life exists in & around the Factory area.

3.The Unit is situated in an approved Industrial Areal”

4.The unit has rain water harvesting systern to consery, ava

5. Consent under section 25/26 of the Water (Prevent
discharge of effluent is valid. :

6. Consent under section 21/22 of the Ai
discharge of effluent is valid.
On the basis of above study we i

Unit is advised to maintain

"/ PRIYATOSH GUPTA
DIRECTOR |
Page 22 of 22 -

DATE : 20/03/2023 For Shn
PLACE: GHAZIABAD .~
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3.MONITORING :

To check the status of pollution control measures in ﬁictbry, the unit has kept a separate fund to monitor the
Water & air quality periodically so that proper measures can be taken if it exceeds the limits prescribed.

It is recommended to monitor

a, Ambient Air Monitoring quarterly in a year,
b. Stack Emission Monitoring quarterly in a year .

¢. Ground water analysis quarterlyfi'_n a‘_yéar.

Page 21 of 22
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2 EUROTHERM®,.

Experts ki muhar

To,

The Nodal Officer

Ground Water Department
B-371, Ganga Nagar,
Meerut (U.P.)

Subject- Submission of Water Audit Report

Dear Sir,

.11Q§sé\mcwu -1alg

Har zaroorat ka right fit!

£5 |

Date 21.02.2023

Please find enclosed herewith Water Audit Report against No Objection Certificate No. REG

j 031849 valid from 07.02.2020 to 06.02.2025"

) Kindly Acknowledge Reczsipt for the Same.

Thanking you,

Authorised Signatory
Authorised Sigoatacy

Encl- As Above

Shri Rathi Steel Ltd. )
Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 E: career@shrirathigroup.com

Regd. Office: J-1/202, DDA Flats, Kalkaiji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase ll, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagl
T: +91-9821199351,52 '

GSTIN: 09AAACS4554L1Z0 | CIN: US5993DL1992PLCO46954 | www.shrirathigroup.com

Distt. Hapur- 201015
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WATER AUDIT REPORT
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PHDCCI places on record its sincere thanks to the Management of M/S Shri Rathi Steel Limited Plot

ACKNOWLEDGMENT

No. C-133 to 152, Phase -III, UPSIDC Industrial Area, Masuri Gulawathi Road Hapur. for entrusting
the task of conducting Water Audit assignment at Shri Rathi Steel Limited with CGWA Notification
dated 24/09/2020.

We are grateful to, Mr. Vineet Kumar Chauhan — (General Manager) and Mr. Diwakar Pandey -
Director for his continuous support and guidance during the execution of the assignment. We also
extend our sincere thanks to Mr. Shivkumar Solanki - Manager-Electrical for his full-fledged support in

execution of the assignment.

PHDCCI Audit Team is especially thankful to the Environment Health and Safety (EHS) Department
of Shri Rathi Steel Limited, Phase -III, UPSIDC Industrial Area, Masuri Gulawathi Road Hapur. For
their keen interest in the water audit and the ';vholehéarted support and cooperation during the
conduct of the field work, without which the audit would not have steered to its successful

completion.

Itis well worthy to mention that the efforts being taken and the enthusiasm shown by all the personnel

towards water and energy conservation are really admirable.

PHD Chamber of Commerce and Industry

Lot

Dr. Ranjeet Mehta

(Deputy Secretary General, PHDCCi)
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CERTIFICATE ?

We certify the following:

* The report is based on the data collected at site during the audit and the information prowded
by Shri Rathi Steel Limited, Masuri Gulawathi Road Hapur.

* The data collection has been carried out diligently and truthfully.

* All data measuring devices used by the team are in good working condition, have been
cahbrated and have valid certificate from the authorized approved agencies and tampering of

such devices has not occurred.

* All reasonable professional skills, care and diligence have been taken in preparing the water

audit report and the contents thereof are a true representation of the facts and figures.

PHD Chamber of Commerce and Industry

Dr. Ranjeet Mehta

(Deputy Secretary General, PHDCCI)

PHD Chamber of Commerce and Industry Page 6




. -w..wv-gwwonC‘"Oﬁ@ﬂ@‘l@s““#&&#é‘

1167

Project Namne: Water Audit at Shri Rathi Steel, Limited,

@
NATIONAL APEX CHAMBIA

70

Gulawathi Road, Hapur
ABUREVIATIONS

A Ampere

AC Alternating Current

Avg. Average

CGWA Central Ground Water Authority
CGWB Central Ground Water Board
CWC Central Water Commission
UPGWD Uttar Pradesh Ground Water Department
ETP Effluent Treatment Plant

KL Kilo Litre

KV Kilo Volt

kVA Kilo Volt Ampere

KVAr Kilo Volt Ampere Reactive
kw Kilo Watts

kWh Kilo Watt Hour

Lit Litres

LPCD Litre Per Capita per Day
Morm Meter

Max. Maximum

Mbgl _meters below ground level
Min. Minimum

MT Metric Ton

No. Number

PF Power Factor

RO Reverse Osmosis
STP Sewage Treatment Plant
\% Voltage
WDS Water Distribution Station
WTP Water Treatment Plant

PHD Chamber of Commerce and Industry
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This report is an attempt of PHDCCI to provide an overview of the water distribution system and
water usage at Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. The report
highlights the major water sources, consumption area, wastewater treatment facilities and available
water saving opportunities in the plant. A set of recommendations which will assist in improving
water efficiency has also been highlighted in this report. This report has emerged after a detailed water

audit conducted by PHDCCI in plant from 31/12/2022.

Water Audit at Shri Rathi Steel Limited, Industrial 2022/WA/PHDCCI/217
Area, Masuri Gulawathi Road Hapur.

Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur.

Mr. Diwakar Pandey

(Director)

31/12/2022 Groundwater

21/01/2023 21/01/2023
Work Carried out by: | Rohit Dutt Paliwal Team Leader No distribution of
(Team Composition) Deenbandhu Sharma Team Member report without
Mohd. Javed Team Member permission from client: !
Shri Rathi Steel Limited,
. Industrial Area, Masuri
Final Report ; N
Approved: A g w 5t
P fiuetk @
Dr. Ranjeet Mehta Date: 21/01/2023
Deputy Secretary General, PHDCCI
Rohit Dutt Paliwal, Lead Auditor — Water Audit
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Shri Rathi Steel Ltd. Is a Public Limited Company registered with the Registrar of company, NCT of
Delhi Vide CIN No. U65993DL1992PLC046954 With the main object to do the business of steel and
allied Products. The well- experienced and financially sound industrialists are running the company.
The promoters of the company have decided to set up 2 induction furnaces of 30 MT Capacity will be
installed for the manufacturing of M.S Billets having installed capacity of 237600 M.T . Per annum. The
commercial production of the unit is expected to be started from January 2023, but after getting
Environment Clearance instead expected to be started.
At present the Authorized share capital of the company is Rs.11, 75, 00,000/. (Rupees Eleven Crore
Seventy five Lakh Only) divided in to 1, 17, 50,000 Equity shares of 10/. Each. Which will further be
increased as per the project requirement from time —to — time. The Registered office of the company is
situated at J-1/202, DDA Flats, Kalkaji , New Delhi -110019 and the promoters has decided to install
propose project at Plot E & C -133 to 152, Phase-IIl , Masuri Gulawati Road , UPSIDC Industrial Area,
P.O - Udayamrampur Nagla, District- Hapur -201015 (U.P).
At present the following are the Directors in the board of the company.

1. Sh. Anil Kumar Rathi
Sh. Gopal Rathi
Sh. Dhruv Rathi
Smt. Jyoti Mittal

Sh. Arpit Jindal.
Sh. Diwakar Pandey.

SO s @ N

The above Directors are engaged in the similar trade since last many years. The promoters are well
financially Sound and have sufficient experience to run the industry.

Required land to set up this project is already available in the current Premises. The Company will
require power load of 37500 KVA to run the proposed induction furnace unit, which will be sanctioned
from Uttar Pradesh Power Corporation.Ltd. The Company will obtain.

No Objection Certificate (NOC) from Pollution Control Board before Starting the Commerc;al

Production.

PHD Chamber of Commerce and Industry Page 9
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The Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur report has been prepared
for submission to UPGWD towards fulfilment of NOC compliances to extract groundwater to cater
tothe demand of water for the project.

In subsequent chapters we have explained the Environmental settings of the project along with the
geo-hydrological condition of the area, Rain water harvesting techniques implemented at the project

site and impact of the project on the nearby areas.

Current plant utilizes Ground Water from Borewell. The plant has consent to withdraw total 360
m?/Day of groundwater. There are Total one bore wells is available in Shri Rathi Steel Limited, Masuri
Gulawathi Road Hapur for utilization. The audit team has conducted the measurement activity for
flow, pressure, and power. Also calculated per day actual withdrawal and efficiency of pumps.
During audit, 252 m%day of water has been withdrawn through Borewells. UPGWD NOC of 360
m%day and used for the plant operations and domestic process. Shri Rathi Steel Limited, Industrial
Area, Masuri Gulawathi Road Hapur. ’ ‘

Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur has No Sewage Treatment
Plant (STP) and No Effluent Treatment plant (ETP) Available in plant.

As per UPGWD NOC, Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur
currently fall under the compliance of implementing groundwater recharge measures. Shri Rathi Steel
Limited, Industrial Area, Masuri Gulawathi Road Hapur, Plant has developed rainwater harvesting
structures in its plant premises. Hapur district of Uttar Pradesh state receives an annual rainfall of
around 900 mm. of rainfall and as such there is a good potential for rainwater harvesting. The stage of
groundwater in Hapur as reported by CGWB (assessment year: 2004) is 87.71 % which puts Hapur in

the category of under 'semi-critical.

Given the above scenario of prevailing resource challenge, accelerating over time Shri Rathi Steel
Limited, Industrial Area, Masuri Gulawathi Road Hapur is very keen to do water audit of premises.
To get benefit of water saving projects, management of Shri Rathi Steel Limited, Industrial Area,

Masuri Gulawathi Road Hapur. Awarded the task of water audit of its premises to PHDCCI.

The Audit is focused on improving water usage efficiency and identifying water Conservation

opportunities. Accordingly, the field study and data collection for the said water audit was carried out

" by the PHDCCI Audit team. This report discusses the water balance and various water saving options

derived on the basis of observation made, data collected and their analysis.

PHD Chamber of Commerce and Industry Page 10
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Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur has NOC for ground water
extraction of 360 m¥/day (UPGWD NOC Registration No. 202107000346). However, during water audit
it was observed that currently water withdrawal from bore wells 252 m¥day. Besides plant affective
management/wise use of water utilization in plant like utilization of systems, reuse of utilized water

etc. Following are the audit team observations during audit:

It was observed that the specific water consumption for TMT, Spelling of Miss roll, and Scrap etc. was
found in between 0.20 to 0.30 KL/Ton for FY 2021-2022.

e The water withdrawn from bore well is metered through the digital water flow meter with
telemetric system proper logging was not found. It is recommended to log the proper reading

to comply with UPGWD requirement.
e The sensor based tap installed in all toilets and washbasins was not found in during audit.

Thus, water consumption in toilets and washbasins can be reduced by reducing flow of tap.

e The tap installed at different locations for washing having traditional opening wall with a flow
of 8 -10 L water in one minute. Thus, water consumption in hand washingother washing

areas can be reduced by reducing flow of tap.

The summary of Water Audit findings are presented below.
1. Replacement of energy inefficient water pumps:

The system efficiencies of BW-1, 33.77 respectively which is very less. Therefore, we are recommending
for replacement of these pumps with energy efficient pumps to reduce the energy consumption. The
total energy saving by replacing these pumps will be 3270 kWh annually, monetary benefits will be Rs.
0.3 Lakhs and payback period will be around 23 Months. This measure will reduce the per KL cost of
water from 2.0 INR/KL to 2.3 INR/KL. '

PHD Chamber of Commerce and Industry : Page 11
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1. INTRODUCTION

Human activities consume and pollute lot of water. At a global scale, most of the water use occurs in

agricultural production, but there are also substantial water volumes consumed and polluted in the

industrial and domestic sectors (WWAP, 2009).

Global changes like population growth, climate variability, ever-expanding industrialization and
urbanization — often combined with pollution — severely affect water availability and lead to
chronic water shortages in a growing number of regions. India has been successful in the past to
meet sucil water requirements for different usages with a phenomenal development of water
resources. However, preserving the quality and availability of fresh water resources has now
become a pressing environment challenge.

Water is an essential precondition for life, and acéording to the UN it is a human right to have access
to clean water. However, in India millions of people are living without direct access to safe water
and based on the rapid population. growth coupled with the fact that the water reserve is finite, it
will be a very valuable and scarce resource within only a few years. In this light, there is an urgent
need for decision makers to act in order to improve the conditions for effective use and supply of

water to the Indian people now and in the future.

Under the Indian Constitution and in our federal democratic set up drinking water comes within the
domain of the State Governments (Provincial Governments). In fact, the 73rd Constitutional
Amendment has gone a step forward. It mandates that responsibility for drinking water and
sanitation services should be with Local Governments. Various States in India are at different stages

of giving effect to this Constitutional mandate.

The Ministry of Urban Development has formulated Service Level Benchmarks (SLBs) in 2008 and

* circulated the same to the States for adoption. The SLBs include water conservation and

management practices such as continuous water supply, 100% metering of water supply, sustainable

tariffs and reduction in leakages to a level of 15% to 20%.

The National Water Policy ~ 2012 focuses on the need for publishing water accounts and water audit

reports indicating leakages and pilferages. The policy recommends systems to evolve benchmarks

PHD Chamber of Commerce and Industry - Page 13
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for water uses for different purposes, i.e., water footprints, and water auditing to ensure efficient use
of water.

National Water Mission (NWM) has been established by the Government of India with the objective
of “conservation of water, minimizing wastage and ensuring its more equitable distribution both
across and within States through integrated water resources development and management”.

The Government of India has also launched a Centrally Sponsored Scheme for Repair, Renovation
and Restoration (RRR) of water bodies, which has multiple objectives like comprehensive
improvement and restoration of water bodies thereby increasing tank storage capacity, improved

water use éfficiency and increased aVailability of drinking water.

With its continuously declining per capita water availability (from about 5,177 m3in 1951 to 1,654 m3
in 2007), India stands water stressed and is close to being categorized ‘water scarce’. Water demand
in India is expected to grow annually by 2.8 pei"cent to reach 1,500 bem (by 2030) while the current
supply is only about half (viz., 744 bem). The Government of India, in its Intended Nationally
Determined Contribution (INDC) subxrﬁtted to UN Framework Convention on Climate Change
(UNFCCC) in October, 2015, has committed to improve the water use efficiency by 20%, through
regulatory mechanisms with differential entitlements and pricing. It further emphasizes the need to

focus on integrated water resource management through water conservation, wastewater

minimization, etc.

The notification dated 24/09/2020 from CGWA, all industries abstracting ground water in excess of
100 m?day shall be required to undertake annual water audit through CII/FICCI/NPC/PHDCCI

certified auditors and submit water audit reports within three months of completion of the same to

UPGWD.

Water audit is an effective management tool for minimizing losses, optimizing various uses and thus

éhabling considerable conservation of water. Thus, Shri Rathi Steel Limited, Industrial Area, Masuri

Gulawathi Road Hapur. has entrusted PHDCCI for conducting water audit in the plant premises.

This report discusses the existing water scenario at Shri Rathi Steel Limited, Industrial Area, Masuri
Gulawathi Road Hapur. and its potential water savings and how the basic water audit approach has

been applied to water conservation in line with the guidelines of UPGWD.

i
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1.1 RATIONALE FOR WATER AUDIT
Water audit determines the amount of water lost from the water network/distribution system due to

seepage, evaporation/leakage and other reasons such as theft, unauthorized or illegal withdrawals
from the systems. Water audit improves the knowledge and documentation of the distribution
system, and better understanding of what is happening to the water after it leaves the source point.
Comprehensive water audit gives a detailed profile of the distribution system and water users,
thereby facilitating easier and effective management of the resources with improved reliability. It
helps in correct diagnosis of the problems faced in order to suggest optimum solutions. This leads to
reduced v;/ater losses; improved financial performance; improved reliability of supply system;
enhanced knowledge of the distribution; efficient use of existing supplies; better safeguard to public
health and property; improved public relations; reduced legal liability and reduced disruption etc.
thereby improving level of service to customers. It is thus an effective tool for realistic
understanding and assessment of the present péxformance level and efficiency of the service and the

adaptability of the system for future expansion & rectification of faults during modernization.

12 STEPS OF WATER AUDIT |
Water Audit includes water supply and usage study, process study, system audit, discharge analysis

and preparation of water audit report.

1.2.1 Water Supply and Usage Study
Water audit comprises preparation of layout of water sources, distribution network, and

service/delivery points to water users and return flow of waste or excess water. The layout should
contain locations and capacities of flow measurement devices installed at key points, sizes of
different channels, and fittings in the water supply system, locations and particulars of flow control

devices and history sheets of all measuring and control devices including pipes and fittings etc.

v

*PHDCCI has carried out the water supply and usage study at Shri Rathi Steel Limited, Industrial

Area, Masuri Gulawathi Road Hapur to understand the present water utilization pattern and
projecting future requirement. PHDCCI also carried out a review of sustainable sources of water
through rainwater harvesting and possible wastewater recycling at Shri Rathi Steel Limited,

Industrial Area, Masuri Gulawathi Road Hapur.

PHD Chamber of Commerce and Industry = Page 15
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1.2.2 Process Study 7 q

Flow measurement devices were installed at all strategic points to calculate the water consumption
at Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur in various activities such

as supply to process units, toilets and office buildings.

Water quality of the distribution system needs to be monitored regularly at strategic points to find
out the level and nature of contaminants present in the supplied water. Shri Rathi Steel Limited,
Industrial Area, Masuri Gulawathi Road Hapur has conducted the water quality test reports for
Raw Water and ETP, STP inlet and outlet. Audit team reviewed all test reports and found acceptable

as the results are in compliance to various standards as required by SPCB.

PHDCCI has carried out flow, pressure and power measurement of all Tubewells, Softeners, Process
Plants, and Effluent Treatment Plant and Sewage treatment Plant inlet and outlet to calculate the
total water supplied to the different areas of th; plant to understand the quantity of water received
from ground and feed to the plant area. Accordingly, discharge from various process units,

buildings and estimation of losses was also assessed.

1.2.3 System Audit

The current water usages and systems for water use under various sectors such as buildings,
irrigation, domestic water supply, industry and thermal power need to be studied to check their
operational efficiency and level of maintenance. The scope for any modification or up-gradation will
depend on the status of existing systems. Measurement methodology from the intake point of the
system through various sub-systems to the ultimate user points needs to be verified periodically for
its suitability, efficiency and accuracy. Bulk metering should be done at the source for zones,
districts, etc. and revenue metering for consumers. This will help in identifying the reaches of undue
water wastage. The domestic ‘wastewater return flows from irrigation and effluents from the

industries need to be studied for conformity to environment standards, possibility of recovery of

.'valuable by-products and the opportunity for recycling of waste water.

PHDCCI has carried out physical inspection of water distribution network, supply to various areas
of the Plant, Gardening and Horticulture, Effluent Treatment Plant, Buildings to get their per day
drinking and sanitary water consumption to arrive at per capita water consumpéon in Shri Rathi

Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur.

PHD Chamber of Commerce and Industry Page 16
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1.2.4 Recycle and Reuse Analysis _ 8
The wastewater generated from the plant premises, domestic uses, return flows of treated water

from the ETP, need to be studied for conformity to environment standards, possibility of recovery of
valuable by-products and the opportunity for recycling of waste water. Shri Rathi Steel Limited,
Industrial Area, Masuri Gulawathi Road Hapur has No Effluent Treatment Plant (ETP) and No
Sewage Treatment Plant (STP). But as per UPGWD Guidelines Installation of Sewage Treatment
Plants (STP) Shall be mandatory for new project, where ground water requirement is more than 20
m3/day. The water from STP Shall be utilized for toilet, Flushing, car Washing, Gardening etc. STP

Will be installed after the new Project.

1.2.5 Water Audit Report ;
A water audit can be accomplished on the basis of water allotted for a service and water actually

utilized for that service. After assessing the loss of water and the efficiency of the system, steps

needed for utilization of recoverable water loss and reuse may be listed.

An effective water audit report may be purposeful in detection of water losses and improve
efficiency of the system. Water audit of the system should be undertaken at regular intervals, at least

on an annual basis.

PHDCCI water audit report explains the losses of water in system and various management

approaches for Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur.

1.3 Brief Description about the Plant:

Shri Rathi Steel Ltd. Is a Public Limited Company registered with the Registrar of company, NCT of
Delhi Vide CIN No. U65993DL1992PLC046954 With the main object to do the business of steel and
allied Products. The well- experienced and financially sound industrialists are running the company.

The promoters of the company have decided to set up 2 induction furnaces of 30 MT Capacity will

be installed for the manufacturing of M.S Billets having installed capacity of 237600 M.T . Per

annum. The commercial production of the unit is expected to be started from January 2023, but after
getting Environment Clearance instead expected to be started.

At present the Authorized share capital of the company is Rs.11, 75, 00,000/. (Rupees Eleven Crore
Seventy five Lakh Only) divided in to 1, 17, 50,000 Equity shares of 10/. Each. Which will further be

increased as per the project requirement from time —to — time. The Registered office of the company

s situated at |- 02, DDA ats, Kalkaii
PHD Chamber of Commerce and Industry
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install propose project at Plot E & C -133 to 152, Phase-Ill , Masuri Gulawati Road , UPSIDC
Industrial Area, P.O - Udayamrampur Nagla, District- Hapur -201015 (U.P).

At present the following are the Directors in the board of the company.

1. Sh. Anil Kumar Rathi
Sh. Gopal Rathi

Sh. Dhruv Rathi

Smt. Jyoti Mittal

Sh. Arpit Jindal.
Sh. Diwakar Pandey.

ol L

The above Directors are engaged in the similar trade since last many years. The promoters are well
financially Sound and have sufficient experience to run the industry.

Required land to set up this project is already available in the current Premises. The Company will
require power load of 37500 KVA to run the-proposed induction furnace unit, which will be
sanctioned from Uttar Pradesh Power Corporatioh Ltd. The Company will obtain.

No Objection Certificate (NOC) from Pollution Control Board before Starting the Commercial

Production.

PHD Chamber of Commerce and Industry Page 18
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Hapur, Uttar Pradesh, Indi

Plart 4, MR

Lirttar
Lar 3

Figure 1: Shri Rathi Steel Ltd, Hapur

PHD Chamber of Commerce and Industry Page 19



1180

bbbsbbosbbbbedbddbddddi

CHAPTER 2

Scopo of \/\/ork



1181

Project Name: Water Audit at Shri Rathi Steel, Limited, @

Gulawathi Road, Hapur ' lumnl;u ransta

2. SCOPE OF WORK ‘ y (1

The main objective of the study was to identify the water uses & water saving opportunities and to
demonstrate water conservation at M/s Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi

Road Hapur. Scope of work of the water audit includes the following:

¢ Water system analysis

* Quantification of baseline water map

¢+ Monitoring and measurements using pressure and flow meters and various other devices
¢ Quantification of inefficiencies and leaks

* Quantification of water quality loads and discharges

* Quantification of variability in flows anhd quality parameters

¢ Strategies for water treatment and reuse or direct use

* Water balance of the whole System

¢ Mapping of Water quality requirement at various user areas

The detailed water audit report contains the following:

» Water consumption and wastewater generation pattern

* Specific water use and consel:vaﬁon

» Complete water balance of the facility

* Water saving opportunities

* Method of implementing the proposals

* Full description and figures

* Investment required \

* Assessment of existing water sources and actual water consumption of the Plant. &

¢ Identify the loss of water if any during transit and water distribution network and provide
suggestion to eliminate these water losses. -

. Identify the opportunities to reduce the water consumption by various activities and to
establish specific water consumption in the premises.

* To study the performance of existing water circulating pumps/motors and .recommend

energy and water fixtures.

LoobbbLLLLLLLBLOLIbLOLEGUBVOVIVIIITIEdTIE

PHD Chamber of Commerce and Industry Page 20



h“b‘h“‘“ﬁb“ﬁ@WﬁU"U!’UU‘vv'v

bobbbbbbbbb

g
Project Name: Water Audit at Shri Rathi Steel, Limited, @

Dy

Gulawathi Road, Hapur P ..
£S5
. Assessment of adequacy and efficacy of existing treatment system and recommend feasible
technological option for treatment of water and waste water.
o Identify the loss of water if any duriné transit and to provide suggestions to eliminate the
losses.
« To analyse areas of water conservation, waste water generation and recycle.
« Preparation of detailed water balance schematic diagram.
« Evolve techno-economic feasible solutions for recommended measure for implementation

along with annual financial savings/payback periods.

PHDCCI has been entrusted to conduct Water Audit of M/s Shri Rathi Steel Limited, Industrial
Area, Masuri Gulawathi Road Hapur. In determining the water audit scope, PHDCCI has
considered the extent and boundaries of the Installations. This report aims at portraying the water

audit details and the outcome along with recommendations for the Company.

i o

e e
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3. METHODOLOGY OF THE STUDY f 7

The following step by step methodology and approach were adopted while carrying out the Water

Audit at M/s Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. PHDCCI

team visited M/s Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur from

31/12/2022 for the site visit. The broad methodology adopted for the Water Audit at M/s Shri Rathi

Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur is furnished below:

Preliminary discussions with plant personnel and observations in all water consuming areas.
Data collection through discussions, past records, specifications.
Field studies in each of the areas involving:

- Performance trials.

-Measurement of flow parameters, pressure, power wherever possible using portable

instruments such as ultrasonic flow meter, pressure gauge and power analyser.

Identification of water conservation optioﬁs on short, medium & long terms.
Identification of Investment grade projects in the plant for detailed analysis towards
implementation

Preparation, discussion and submission of report to the management.

The study focused on improving water use efficiency and identifying water saving opportunities.

The analysis included simple payback calculations where investments are required to be made to

implement recommendations, to establish their economic viability.

The audit study made use of various portable instruments for carrying out various measurements

and analyses. PHDCCI has a wide array of latest, sophisticated, portable, diagnostic and measuring

instruments to support our water audit investigations and analyses. The specialized instruments

that were used during the water auditinclude:

Ultrasonic water flow meter

Thermo couples & Indicators

Pressure Gauge

Three Phase Power Analyser

PHD Chamber of Commerce and Industry Page 23



----.—vvuwvwlivWUU'.UU'“"“‘."‘"w

~ e

1185

P

Project Name: Water Audit at Shri Rathi Steel, Limited, @
Gulawathi Road, Hapur P

NATIOMAL APEX CHAMB(R

During the audit, there was continuous interaction between the audit team and facility personnel, to
ensure that the suggestions made are realistic, practical and implementable to allow for possible

concurrent implementation.

3.1 Pre Audit Information

® Preliminary literature review of concepts and methodologies related to water audit for
utility, facilities and households.

¢ Walk through the entire Plant, water receiving pump stations, building to understand the
nature of water uses and the systems installed in the building.

® Discussion with the administrative officers, pump operators, ETP staff, housekeeping and
kitchen employees on the various water uses during the day and the source of water.

3.2 Establishing baseline and benchmarking

»

The water audit for M/s Shri Rathi Steel Limitéd, Industrial Area, Masuri Gulawathi Road Hapur
included both primary and secondary data collection for various identified water uses. Primary data

collection included the following components:

® Development of questionnaire format for P,...m.n,:'.:::filmm. e

individual water use, gardening etc.

® Sample survey of M/s Shri Rathi Steel Limited, " ‘
Industrial Area, Masuri Gulawathi Road Hapur W ' Deveispmant of ausstionnaire format ans
office staff to estimate individual water | S"""' St S e Bigsoleiph

Regul.r discussions

consumption on sanitary and drinking purposes
based on questionnaire format.

¢ Flow rate calculation from the taps flow rates and
number of all water using fixtures/ equipment
was also undertaken.

® Secondary data collection included compilation of
number of staff along with their duration of stay.

® Collecting records of water pumped to the
overhead and underground tanks and average
running hours of all pumps etc. to estimate actual supply.

]
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3.3 Conducting a water audit at the Plant Level

¢ The data collection and processing for personal water use including drinking, supply to the
various processes, office buildings, etc. was done on the basis of actual consumption.
® As part of the survey, treated waste water in STP and supply to horticulture was also carried

out.

PHD Chamber of Commerce and Industry

Page 25




bbb IbIIBIIIGTETITITaH

1187

CHAPTER 4

Assossrhont of \/\/ator Usago

| ¥



aebobfs»esﬁbuubwﬁoaﬁeecswoucoo-aavu'v

Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur

4. Assessment of Present Water Usage

4.1 PLANT WATER CONSUMPTION TRENDS (LAST 3 YEARS)

The source of Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur is through
Ground Water supplied from Borewells. Water is extracted from Borewell. And Borewell line Darict
connected with the Admin Building and Domestic Drinking line and cooling tower make up line.
TMT Return Hot water by Gravity stored in 350 KL Tank. Collected water through Cooling Tower
Stored Cold Water Tank 250 KL and supplied by pump to TMT Plant Process, and Return Process
Mill water by Gravity Stored Mill water Tank 400 KL Tank. And supplied by pump to Mill Plant

Process. Utility and Domestic of Plant. Fire Hydrant Tank line are also connected to same Borewell

line.

Table 1: Details of water tanks in the plant premises
»

Overhead
o1 Admin Building | 1 | Daily Basis No
Underground
Ul Hot Water Tank TMT Return 350 Daily Basis No
U2 Cold Water Tank to TMT 250 Daily Basis No
U3 Mill Water Tank 400 Daily Basis No

Groundwater and Supply Water after extraction is supplied to various areas such as Plant for

processes, Domestic consumption and Utilities etc. The water withdrawal and consumption pattern

for three years at all the consumption areas are shown below tables:

Table 2: Water Withdrawal and Consumption for FY 2019-20

PHD Chamber of Commerce and Industry

2019 April 8517 8517
2019 May 7338 7338
2019 June 7068 7068
2019 July 7707 7707
2019 August 7612 7612
2019 September 7568 7568
2019 October 6900 6900
2019 November 6824 6824
2019 December 6024 6024

Page 27
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2020 January 7384 7384

2020 February 8967 8967

2020 March 6071 6071
Total 87980.00 87980.00

Table3: Water Withdrawal and Consumption for FY 2020-21

2020 April 849 849
2020 May 3334 3334
2020 June 6452 6452
2020 July 6668 6668
2020 August 5983 5983
2020 September 6310 6310
2020 October % 8479 8479
2020 November ; 8352 8352
2020 December 8221 8221
2021 January 7174 7174
2021 February 6760 6760
2021 March 8729 8729
Total 77311.00 77311.00

Table 4: Water Wi.thdrawal and Consumption for FY 2021-22

2021 April 7055 7055
2021 May 4175 4175
2021 June 5644 5644
2021 July 6045 6045
2021 August 6208 6208
2021 September 5407 5407
2021 October 8613 8613
2021 November 5733 5733
2021 December 6328 6328
2022 January 7244 7244
2022 February 7568 7568
2022 March 7380 7380

Total 77400 77400

PHD Chamber of Commerce and Industry
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4.2 WATER SOURCES

The main source water usage at Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road

Hapur is water received from ground water through Borewells the details of water supply source

are mentioned below:

Table 1: Details of Tubewells and Other Water Sources

1 BoreWell-1 Near Cooling Tower

Submersible 7.37

Borewell telemetric meter installed on bore well

Joee

Structure of Rain Harvesting system

PHD Chamber of Commerce and Industry
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Piezometer Image Piezometer Image

4.3 WATER SUPPLY & DISTRIBUTION DETAILS i

A water network diagram provides a- schematic  (simplified)  representation  of
facility’s water distribution system from the water or point of entry (to the facility) to points of water
consumption. In Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. The
source of Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur is through
Ground Water supplied from Borewells. Water is extracted from Borewell. And Borewell line Darict
connected with the Admin Building and Domestic Drinking line and cooling tower make up line.
TMT Return Hot water by Gravity stored in 350 KL Tank. Collected water through Cooling Tower
Stored Cold Water Tank 250 KL and supplied by pump to TMT Plant Process, and Return Process
Mill water by Gravity Stored Mill water Tank 400 KL Tank. And supplied by pump to Mill Plant
Process. Utility and Domestic of Plant. Fire Hydrant Tank line are also connected to same Borewell
line The Water Network diagram of Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi

Road Hapur is shown below.

PHD Chamber of Commerce and Industry Page 30
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur

4.4 WATER BALANCE

B

s
NATIONAL APEX CHAMBIR

The assessment team has reviewed the water supply and consumption in the water distribution

network at plant. The water balance diagram of the plant based on the site visit measurements is

given below:

Process Consumption -23 KL
(9.13 %)

Gardening & lrrigation
Consumption- 7 KL

(2.78 %)

Average water supplied to
plant: 252 KL/Day

Figure 3: Water Balance Diagram

It is evident from the above water balance diagram that major water consuming areas are: Process &

Gardening & Irrigation and Domestic.

PHD Chamber of Commerce and Industry
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4.5 WATER METERING & MONITORING SYSTEM

97

Monitoring is the most important prerequisite for efficient water management. Thus, in the water

supply network, it is necessary to have a robust system of monitoring. During the audit, the

available flow meters were identified, and their working conditions were checked.

Table 2: Measurement at source through Ultrasonic Flow meter

B.W -01 18 14 252.0
Total (Round off) 252.00

From above it is observed that the total withdrawal from Tubewell is of 252 KL/Day which above
from the the total daily limit of 360 KL/Day as per UPGWD notifications.

»
7

The break up for water consumption in different area is provided in below tables and pie chart:

Table 8: Area Wise Water Consumption in the Plant

Process Water 23 9.13
Domestic Uses (Plant) 3 222 88.10
Gardening & Irrigation 7 2.78
Total 252 100

As evident from the area wise water consumption table, the major water consumption area in the
plant are Industrial Process, Gardening & Irrigation and tic.

PHD Chamber of Commerce and Industry Page 33
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Area-Wise Water Consumption(%)

‘B0

M Process Water

® Domestic Uses (Plant) r

® Gardening & Irrigation

Figure 4: Water Consumption Break Up

—
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Table 9: Total Raw Water Withdrawal for 2019-20, 2020-21 and 2021

@

-2022 Borewells

April 8517 ° 8517
May 7338 7338
June 7068 7068
July 7707 7707
August 7612 7612
September 7568 7568
i October 6900 6900
November 6824 6824
December 6024 6024
January 7384 7384
February 8967 8967
March 6071 6071
Total 87980.00 87980.00
April 849 849
May 3334 3334
June | 6452 6452
July 6668 6668
August
5983 5983
2020-21 September 6310 6310
October 8479 8479
November 8352 8352
December 8221 8221
January 7174 7174
February 6760 6760
March 8729 8729
Total 77311.00 77311.00
April 7055 7055
May 4175 4175
June 5644 5644
July 6045 6045
August 6208 6208
S September 5407 5407
October 8613 8613
November 5733 5733
December 6328 6328
January 7244 7244
February 7568 7568

Dt

NATIONAL APEX CHAMBER

79
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(00

March 7380 7380
Total 77400.00 77400.00

4.6 WATER COSTING
The Audit team has calculated the per KL cost of Raw Water-Borewell. The per KL cost of Raw

Water is INR 2.0/KL for FY 2019-20, INR 2.3/KL for FY 2020-21 and INR 2.3/KL for FY 2021-22.
The expenses towards energy consumption at borewell, manpower cost, maintenance cost are
considered for calculating Raw Water cost. The detail of raw water per KL cost is provided in

below table.

Table 10: Per KL Cost of Raw Water Withdrawal-Borewell

2019-20 87980 0 - 0 1,77,438 2.0

2020-21 77311 0 0 1,81,059 23

2021-22 77400 ¢ 0 0 1,80,355 2.3
A
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Table 12: Estimated Energy Saving Potential after Pump Replacement

System Efficiency of Old Pump (%) 33.77%
Motor Input Power at present, kW 5
Estimated Average Operating Efficiency 65.00%

of New Energy Efficient Pump, (%)
Estimated Proposed Motor input Power, B
kW
Net Reduction in the power Drawn, kW 1
Working Hours per annum, Hr 6000
Annual Power Saving, kWh 3270
Estimated Investments, INR Lakhs 0.5
Cost of Power, INR/ KWh' ) 8
Total Annual Saving, INR in Lakhs 0.26
Overall Simple Pay Back Pe;'iod in Months 23

Table 13: Cost Benefits Analysis for Pump Replacement

Total Estimated Investment, Lakhs 0.5
Annual Power Saving, kWh 3270
Cost Of Power, Rs./ kWh 8
Total Annual Saving, Rs. Lakhs 0.3
Overall Simple Pay Back Period in Months 23
4.8 CALIBRATION CERTIFICATES: =

Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur has installed Digital Flow

* Meter on the Borewells located in Shri Rathi Steel Limited align with UPGWD NOC, plant

maintained the daily water withdrawal from Borewells and maintaining monthly and yearly data.
The audit team has found that the water meter is in working condition and verifies the meter

reading of water meter with portable ultrasonic meter readi uring ymeasurement.

S~

PHD Chamber of Commerce and Industry Page 38




o,
Project Name: Water Audit at Shri Rathi Steel, Limited, @
Gulawathi Road, Hapur o

Shri Rathi Stee] Limited, Industrial Area, Masuri Gulawathi Road Hapur. Conducted calibration of
the only one water meter. So it’s recommended that calibration should be all flow meter must be

done every year with NABL certified lab and its record need to maintain.

Table 14: Calibration Detail of Digital Meters

Raw Water 10022094195 UPC/00074/22-23 10/01/2023 09/01/2024

Table 15: Specification Detail of Digital Meters

» 5.65 -
10022094 Electromagnetic LAN +0.47 % Yes 339.24 100 UPC i
195 Flow Meter MM
m3/h
/\
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5  WATER TREATMENT PRACTICES _ o » / O

5.1 RAW/FRESH WATER TREATMENT: _
Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. has No WTP Plant. There
is No RO plant available in Plant only one Ro Water Collier available.

5.2 EFFLUENT & WASTE WATER TREATMENT & DISPOSAL:

Recycling of process water, reuse of treated wastewater and rainwater harvesting are the important
measures of reducing/saving groundwater and conservation on the premises. Shri Rathi Steel
Limited, Industrial Area, Masuri Gulawathi Road Hapur has no commissioned ETP facilities to treat
effluent water. There is No Sewerage treatment plant. Minor some Domestic Sewage is discharging
out of the Plant Premises, to we avoided in future. And Some Domestic Sewage is discharging Rain
harvesting Pit. But as per UPGWD Guidelines Installation of Sewage Treatment Plants (STP) Shall
be mandatory for new project, where ground water requirement is more than 20 m3/day. The water

from STP Shall be utilized for toilet, Flushing, car Washing, Gardening etc. STP Will be installed

after the new Project.

o




wmuvvQuuvUU'vuvﬂﬂ9699"'.’""""'""

1203

Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur
PHD Chamber of Commerce and Industry

Page 41

(06




Conserve Rain Water

@i}éitaiéoivdiiﬁiv¢ 

CHAPTER 6

Ralﬂ \/\/i‘tt(?l HC]I‘VCSlIﬂg

PHD Chamber of Commerce and Industry W Page 42



3
y

UU&U“&&&&OGUHO&WO@&%%&&6‘6&#5&5*&056&‘

1205

o
Project Name: Water Audit at Shri Rathi Steel, Limited, m
Gulawathi Road, Hapur ooy

6 Rain Water Harvesting / OJ

The concept of rain water harvesting is an ancient one and has become popular in recent times

because of the vagaries of the monsoon, depleting water resources, its user friendliness. It has
become an important and eco-friendly tool to protect ground water, useful and cost-effective
method to boost water resources in any area. Rainwater harvesting is the technique of collection and
storage of rainwater at surface or in sub-surface aquifers, before it is lost as surface run-off.

6.1 RAINWATER HARVESTING AT

As per UPGWD NOC guidelines, Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road
Hapur have allowances for withdrawal of 360 m?/day, Raw Water, it not falls in the category of

* withdrawal of less than 100 m?/day of raw water. Hence, as per the NOC Rainwater Harvesting

Structure or quantum of groundwater recharge has been provided for compliance.

Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. Has developed a
Rainwater Harvesting Structure in its premises. Roof top connecting system in Rainwater
Harvesting Structure. g
Howéver, it is to be noted here that, Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi
Road Hapur has a good potential for rainwater harvesting as the entire plant rooftop can be utilized

as catchment area for harvesting. Hapur district of Uttar Pradesh state receives an annual rainfall of

" around 269 mm. of rainfall and as such there is a good potential for rainwater harvesting. A study of

the potential/quantum of water that can be harvested can be carried out analyzing the catchment
area in the premises.

Table 16: Calculation for Availability of Rainwater

Roof Top of
1 building/Shed/ 9990 0.27 0.85 2292.71
2 Road/Paved area 6166 0.27 0.65 1082.13
3 Open Land 23185 0.27 0.20 1251.99
4 Green Belt 1729 0.27 0.15 70.02
Total Quantum
5 | Total (sqm) 41070 of available 4696.85
runoff (cum/y)

" Hence, as seen from above calculations 4696.85 m?® of rainwater runoff is available for harvesting

- mtiocaccorees s
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1. Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur Is having NOC from
UPGWD for abstracting 360 m*/Day (108000 m*/Year). The audit team has conducted
measurement during audit and noticed that daily abstract from all bore well is 252 m3/Day.
Because of Plant is not running on full Capacity. Also the audit team has verified the Consent to
Operate (CTO) from State Pollution Control Board for manufacturing Steel sariya. Hence, it is in
under compliance.

6.2 ENVIRONMENTAL COMPLIANCE (RELATED TO WATER)

2. As per UPGWD NOC, Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur.
Plant has to install digital water flow meter (conforming to BIS/ IS standards) having telemetry
system in the abstraction structure(s). Shri Rathi Steel Limited. plant has installed digital type
water flow meters on borewell and has been recording monthly ground water abstraction data
of each well by monitoring daily abstraction data but telemetry system is not started yet. The
same is verified during the audit by audit team. Hence, PHDCCI is able to confirm that Shri

Rathi Steel Limited. Is maintaining complignce of this requirement.

3. The audit team has checked and verified all the water quality test reports such as Raw Water. All
of the reports comply with the environmental factors related to water uses.

4. Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur complies with the
guidelines of state Pollution Control Board for manufacturing of Steel sariya. Also complies with
the daily limit of water consumption.

PHD Chamber of Commerce and Industry Page 4
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In this Chapter the collected data is anal

recommendations.

Table 17: Three years of data (Source, Consumption) - Borewells

April 8517 8517
May 7338 7338
June 7068 7068
July 7707 7707
August 7612 7612
September 7568 7568
a0 October 6900 6900
November 6824 6824
December 6024 6024
January 7384 7384
February 8967 8967
March 6071 6071
Total 87980.00 87980.00
April 849 849
May 3334 3334
June 6452 6452
July 6668 6668
August 5983 5983
September 6310 6310
AR October 8479 8479
November 8352 8352
December 8221 8221
January 7174 7174
February 6760 6760
March 8729 8729
Total 77311.00 77311.00
April 7055 7055
May 4175 4175
June 5644 5644
July 6045 6045
2021-22 August 6208 6208
September 5407 5407
October 8613 8613
November 5733 5733
December 6328 6328

yzed and the result has been discussed with
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January 7244 7244

February 7568 7568
March 7380 7380
Total 77400.00 77400.00

Cooling Towers

Cooling towers are a very important part of plants. The primary task of a cooling tower is to reject
heat into the atmosphere. The make-up water source is used to replenish water lost to evaporation.
Hot cooling water from heat exchangers is sent to the cooling tower. Cooling water exits the cooling

tower and is sent back to the exchangers.

Range of cooling tower is defined as the difference between cooling tower water inlet temperature
and cooling tower water outlet temperature. It is a function of heat load and water circulation rate.
Approach is defined as the difference between cooling tower water outlet temperature and ambient

wet bulb temperature. Range and Approach terms are presented in pictorial format below:

Hot water
temperature (in)
cdw water

Approach Wet-bulb
‘t.empemuro (in)

(Out) from the tower

T {In) to the tower

temperature (out)

'Figure 5: Range and Approach terms in Cooling Towers

The adiabatic saturation of cooling tower (called as cooling tower effectiveness) is an indication of
how well the cooling tower is bringing down the water temperature towards the ambient wet bulb
temperature. Numbers close to 50% (effectiveness factor at 0.5) are considered good.

Note: Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur. Have One
Number Cooling Tower available but during the audit time cooling tower was shutdown.

PHD Chamber of Commerce and Industry
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Best management practices (BMPs) are a set of hands-on recommendations that help to identify
opportunities and implement programs to save water in the plant. BMPs are develo?d for the
various water-use categories in the office buildings and for monitoring and operational procedures.

8. Water Conservation Opportunities

They are grouped according to indoor water use, outdoor water use, and monitoring and
operational procedures. We can tailor water-saving program by using part or all the BMPs
depending on budget and environmental requirements. Tips and information are provided on

water-saving amounts and cost recovery to help in prioritizing measures and make the most knock
for buck.

Based on the information collected and observations, the following can be recommended to reduce
water use and increase its efficiency.

8.1 Faucets

Water efficient faucets and fixtures are available in the market nowadays to reduce water
consumptions in wash basins by reducing flow without compromising comfort level of user. The
audit team has conducted the flow sample base measurement on existing taps installed in wash
basin to identify the water saving potential at faucets. It is observed that the average flow of existing
tap/faucets in the plant premises is 20 Liters per Minute (LPM). Faucets flows can easily be reduced
without affecting the comfort of the water user by using appropriate flow regulator technology for
these fixtures. This will result in impressive savings of around 80 percent of faucets water use. Flow
regulators, especially the aerators are inexpensive and are easy to install and maintain. This is why
they are often considered as the low hanging fruits of water saving programs.

Figure 6: Water Efficient faucets

Therefore, based on sample flow measurement, we recommend the use of water efficient tap/faucets
having flow of 3 LPM for the plant premises. The Flow Control aerator generates thin streams (like
shower aerator) of water to cover wider area for rinse, when compared to conventional aerators.
This results in lesser-run time of faucet and easiness for user and ultimately water saving. Flow
Control Aerator can easily be installed in existing faucets. |
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8.2 Urinals / /f

Low water use urinals: In some of the standard systems, water is applied automatically through a
continuous drip-feeding system or by automated flushing at a set frequency, 24x7, regardless of
whether or not the urinal has been used. Water consumption varies with the system model at an
average of 4 litres per flush. Water-efficient urinals use 2.8 litres per flush and in recent times smart
flush systems using 0.8 litres per flush have also been launched.

Waterless urinals: There are various technologies available for waterless urinals. In oil barrier
technology, the urinals operate through the use of an oil wall between the urine and the atmosphere,
preventing odour from escaping. In another technology, the barrier has been replaced by a seal with
a collapsible silicone tube that closes after the fluid has passed through it, to prevent gases from
flowing into room. A third system uses biological blocks which include microbial spores and
surfactants which can be placed into any urinal, thus eliminating water use. By breaking down the
urine into components, buildup of sludge and crystals which causes blockages are prevented. Bidets
and urinals water use accounts for 3 percent of office buildings water use.

»

8.3 Toilets

A dual-flush toilet is a variation of the flush toilet that uses two buttons or handles to flush different
levels of water. A significant way to save water in buildings is to replace single-flush toilets with
dual flush toilets. The standard dual-flush toilets use six Litres of water on full and three Litres on a
half-flush.

Replacing old toilets will result to a reduction of toilet water consumption. More cost-effective
results can be achieved by replacing only the toilet trim system.

noar
-

Figure 7: Dual Flush Toilet System
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8.4 TOILET TANK BANK , ‘ 6

With economical, maintenance free ‘Green Toilet Bank’ it is very easy to save water on toilet
flushing, it helps to save 3 litres water on every flushing, with no sacrifice on performance. Toilet
Bank filled with water is hanged inside the toilet flushing tank or reservoir. It will displace an
amount of water equivalent to 3 Litres in the tank, which means every flush we will save water, thus
saving money. Less the water use, the less is the need to recycle.

Figure 8: Toilet Tank Bank

8.5 Saving Water through Monitoring and Operational Procedures
8.,5.1 Identifying and Fixing Leaks

The hidden water leaks can cause loss of considerable water and energy without anyone being
aware of it. A small leak can amount to large volumes of water loss. Leaks become larger with time,
and they can lead to other equipment failure. Fix that leaky pipe, toilet, faucet, or roof top tank to
save considerable amount of money and water. The establishment of a leak detection and repair
program would be a most cost-effective way to save money and water in the Plant premises.
Following are some best practices to identify and fixing leaks:

The Management must be committed for providing the staff and resources needed to maintain
plumbing fixtures and equipment on a regular basis and assuring prompt identification and repair
of leaks.

* Repair staff is given the tools needed and is trained to make leak repair a priority activity. .
e Staffs are taught to report leaks and other water-using equipment malfunctions promptly.
e Staffs are rewarded for success.

e Rooftop tank overflow orleakage water should flow to rainwater gutter system not to
sewage system to allow detection of rooftop water loss.

¢ Records of the type, location, number, and repair of leaks are kept in a central location.

uueebgbhébbbbb&bbb

PHD Chamber of Commerce and Industry Page 51



Project Name: Water Audit at Shyi Rathi Steel, Limited, @
Gulawathi Road, Hapur :;'

8.5.2 Water Metering and Sub-metering
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9, lmplgmentati_on Plan ?

The audit team has conducted detail audit of Water Sources, Consumption Area and Discharge side
of Shri Rathi Steel Limited, Industrial Area, Masuri Gulawathi Road Hapur and noticed that the
plant officials has maintained water sources and water treatment plant properly. However, there are
few recommendations of the audit team to make Shri Rathi Steel Limited, Industrial Area, Masuri
Gulawathi Road Hapur Water Sources and Consumption Area more water efficient. The

recommendation/implementation plans are provided below:

1. Reduction of per KL cost by Replacement of Energy In-efficient Water Pumps:

The system efficiencies of BW-1, 33.77 respectively which is very less. Therefore, we are
recommending for replacement of these pumps with energy efficient pumps to reduce the
energy consumption. The total energy saving by replacing these pumps will be 3270 kWh
annually, monetary benefits will be ﬁs 0.3 Lakhs and payback period will be around 23
Months. This measure will reduce the per KL cost of water from 2.0 INR/KL to 2.3 INR/KL

The detail calculation for pump efficiency, energy saving and payback period are mentioned
in below table:

Table 18: Estimated Energy Saving Potential after Pump Replacement

System Efficiency of Old Pump (%)
Motor Input Power at present, kW 5
Estimated Average Operating Efficiency 65.00%
of New Energy Efficient Pump, (%)
Estimated Proposed Motor input Power, 5
kW
Net Reduction in the power Drawn, kW 1
Working Hours per annum, Hr 6000
Annual Power Saving, kWh 3270
Estimated Investments, INR Lakhs 0.5
Cost of Power, INR/ kWh 8
Total Annual Saving, INR in Lakhs 0.26
Overall Simple Pay Back Period in Months 23
PHD Chamber of Commerce and Industry 3 Page 54
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Table 19: Cost Benefits Analysis for Pump Replacement

Total Estimated Investment, Lakhs 0.5
Annual Power Saving, kWh 3270
Cost Of Power, Rs./ kWh 8
Total Annual Saving, Rs. Lakhs 0.3
Overall Simple Pay Back Period in Months 23

2. The audit team observed that domestic consumption in plant requires metering and
recording of daily consumption. It is recommended to install digital water flow meters to
monitor the daily consumption.

3. Training and awareness programs would be done regularly at all levels ie., from
Management to operator level. Posters/slogans should be pasted wherever possible.
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10. Annexures (Measured Data)

¢ Flow Measurement of Openwells:

B.W -01 18 14 252.0

Total (Round off) 252.00

PHD Chamber of Commerce and Industry Page 57

=
.
R
>
-_e’
)
9
8 )
o
e
9
2
D
@
-
]
-9
-3
@
Y
-9
&
2
-
3
-



8g a3eq Ansnpuy pue a219unuo) jo squiey qHJ

123

%LL EE %10°4T VA" 00°0€ 8L

S8'0| 0001 %0008

1220

. - .A.o.\.o :

:£>uanyyy dumy yo uogemdrE) o

WITWYIO X4 1WNOUYN
- andvy ‘pvoy mvmoms
g Paanur] 19215 13vY 1S 19 31pny saop vy pafosg

AN LRRRRR0020099020090 00000000000 R R



ssua&ié

:hh&bbb&bb&bbb’&&b’blb&iiiifﬁf«t%i%

-~
Project Name: Water Audit at Shri Rathi Steel, Limited, m

11. Annexures (Data Provided By Plant)

1221

=l

Gulawathi Road, Hapur NATIONAL APEX CHAMSER

AR

NOC for ground water withdrawal to Shri Rathi Steel Limited, Industrial Area, Masuri
Gulawathi Road Hapur as per UPGWD guidelines.

Consent to operate for the manufacturing of paints from State Pollution Control Board.
Water Quality Test Reports.
Calibration Certificate.

Peizometer Data.
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VALID FROM 07/02/2020 TO 08/02/2025
Registration No.: 202107000346
Name of the Owner VERENDRA KUMAR TvaG) ,
m“"m "O'*.-E“c 130152, W’"m‘ mmﬂ
PHASE . 1), UPSIDG INDUS TRIAL

ROAD. PO . LDAY RaMPLR
NAGLA_ DISTT. - HAPUR . 201018

e
Date of Submission 1an7202y Specimen Signature
Company Name SHRI RATHI STEEL LiniTED Company Address EAC 133w 152, Prase i),
UPSIOC indusinal Are
Location Particulars
District Mapur Biock DHAULANA
Plot NoJKhasra No. t.cnnuuuh—.- m—“ Yes
uPSIDC
Ward No.Molding No. Indusina Area Hagr

rmunzmmm“nmmm &
Date of C uction/Binking of 002

the Weil
Type of Well Tube WesBiorng * Depth of the Well i meter) 36.00
Pwpose of welt Industriat M”uﬁ.“
lm:'umw-mmu
Typs of Pump Used Submenstie ML, of the Pump 7.5
Operational Device Electnic Motor l.d“mm 2000
Mdmwlhdh.nh-ﬂ D3ve20m
Maximum Allowable Rato of 20.00 Maximum Aliowsile Running Hours Per 8.00
Witharameat (m3fw.): - Dwy:
mmw 108000 Recharge Roquirea 270000 .00
Exwaction of Ground Water:
about:blank '
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Conditions

« (1)In case of any charge ol p of he wel, fresh has 10 be

. B)Nom-wdnuw,mmdmmwmmnmdnmﬂumnna)mp)dm
certficate shall be made without pror X of the C y. Any hi-npd.ﬂl.dhmdl-
authorzation.

« (3)For the pusp of g and 9 the Gua ,umwmmmmmnwmm
mu-(mbnwssm;mmmmmnmmmm.uu-“wﬂmn
ruitled o puarung Mmairme and # ehak he he Y A Py hm rrvmiees Y e evyirctned by Sum Sl LA L the

.

mnmmmdmmdmn- mum-mnmmlmwmunmm-mm
meters

mmmwmmmbnmmdmmmnﬁmnmm-rmmm.n
the sRUANON 30 dernands

m}mwdmwdmdmm-&j-nwmuum
|u)mmdm.w.mdmmmmhmnum-‘nmna (2)and {3) of thes.
certificate shall be made without prioe i of the C by Aty n-npummamd-

regstrason.
(7} n case, any of the p ! by the nt i his for of this rege s found 1© De
» at any smge, this rege is tabie for cancellaton
(nmcmdwmc“umh-wuhymmmmd-u The apphcant shall have to apply for
ugh a fresh at loast ninety days pnor 1o expry of s vakalty.
Mmdmmmmdm:nm“ with y shall be y for uses. Depth and zone
1apped of prex. should be mwdumum-gmmq—u-um“u
made to Tus office: basis
(30} G for of Py s and thex "
wtnmmu*mnnhmummqmmuﬂmummm
mmu-mmummmu-nrmm needed. G ous for o
are as follows for compliance of NOC:
+ The piezometer i fo be instalied/consyuctod at the oS0 m from the purmping wel wgh which ground water 5 being
The of mep should be sbout 4™ 10 8°.
-mmdmmmum-smdnmummmm-mmnmmm
P are he second peezor anmmmmnnmm-m-m
ground water aquiter MONMorng
* No. of pk o be

‘a!ypodmnd:mmm«'mm“u-p-wnﬁ
’ Mananng Mocharvam
Manual  DWWLR with Telernetry
<10 o L] o
1.5 1 1

SMNo Guanturn of Ground watar withdrraal {currvday) No of prezometers required

S0- 500 1 J 1

W N -

> 500 2 o 2

“The g fegq ncy shoukd be and y of should be up 1o am the reponied Mmeasurernend should be grven
n mator up 10 ko decimals.

+ For meastrement of water level o ‘weater level (AWLRY Digtal waner levet {OWLR) with
folemeiny system should be used for accuracy.
-mmdmwhmmumwnnmm-mmm-mm
for aboant four 10 ix hours.
-nhmwm4m“mambmnw;m.mwnmmmu

Aded for binging the into the Hydrograph Monfionng Syssem for Ground Water Deparsment, Uttar Pradesh, and for fis
walidabion.
-m'unluuqun_hbommuay-mqpm&f)mﬂ-:ﬂ {« er)

m.mmqupmmmwu.nnumwu 1 capacity bottio} to the concermed Drector, Ground
Waser Department. Uttar Pradesh, for chermical anatyse.
-Aqummnmnwmmmm, g e P wube well Gopth
nod mons et af s e Bt et anee

7
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Project Name: Water Audit at Shri Rathi Steel, Limited, ' @
Gulawathi Road, Hapur =

127

é’% Uttar Pradesh Pollution Contrel Board
o7 g Building, No TC-12V Viblusti Khand, Gomed Nagar, Lucknow 226010
wnmn.»anm.m SR Thggrt 1 Wekad e SRS tory
167003/UPPCB/Circlel MMW Date: 131002022
Te
M/s
SHRI RATHI STEEL LIMITED
Plot E and C, 133 -152 Phase UPSIDC Industrial Masoor)- Application Id-
Gulowath R’ﬁ‘i"" Uﬂulu.m Nagia, Distt- Hapur, 18150119

( Ci & nuthort; ._.armu-aumam-.w-mmacﬁu«mm
Act, 1974 and under Sectian-21 ammo-‘mu.ac.-mmmm.lm

cc.\um.,mnmnmmu,uunmmm.-mn-‘c.m-m.m.m.
UPSIDC Industrial Area, Masvori-Gulawatiid Read, Post. Udslrampar Nagls. Dist- Hapur, Uttar
wmwmmﬂumhhuthuuM&Mndmwnﬂula-yhuud.
further and sulect 10 following terms and conditions :-

L. This CCA SHRI RATHI STEEL umrrxnmmmmrmmmuusmmrm
valid far manufacturing of fallowing producs.

S [Preduct Quantity l Unidt
1 |RE-ROLLING OF 2000 Melric TonmesNanth
TMT STEEL BARS . I

LM*W&MNM‘MM—I'M-M:-
( w 'medulyqu-moUﬂ'Imdllch-uﬂﬂ-D’ -

-

T TN " 1
() Sewnge Treatment and Disposal :- The app shall provid preh STP a3 is requined with
nremlolnnuuuqmnyudquluthut wpage of fu g of STP, prody has 10 be
A o
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur

stopped immediasely and this Board has 10 be infimated by fux/phoneiernal] with a report in thds regurd 10 be
dispasched inmmediavely.

v} The treated sewage shall be reused in gardening as far as possible. The STP shall be maintatned
cantinuausly sa as to achieve the quality of she weated sewage 0 the following standards.

[SN& J'n mcters A lw Bet l
3.m-¢~umuc~mamm-nun-—a¢>
i) The applicant shall use following fuel and install 2 prehensive contral sy g of ]

equipment as requirnd with reference 1o geoeration of emissions and operate und malntain the same
continuously so s 1o schieve the level of pollutanty to the following standards.

Alr Pollution Source Details
SNo.| Ale  |Typeoffuel| Stackmo | Cemtrel u&;"!
Polhution Device Seack
1 _Sowsce —
1 | DGSEY MSD 1 Pariculata |AS PER CPCB{
320 KVA __Matter | NORMS
2 RE- PNGILSHS 8 Particulatn wmm}
HEATING Matter ground level
FURNACE-
.02 Nos !
3 RE- PNG/LSHS 2 Particulata | 30 meter from |
HEATING tAatter GL !
FotNes }
01 Nos | SRR WL (I (—
z—u-'.o.-ym
[SNe. | Soackmo | Par Standards
1 1 Pamculate Matier | AS PER CPCB
i = OISR S | T e
2 2 Parsiculate Matier | AS PER CPCB
S . NORMS ___|
3 Parnculate Matier | AS PER CPCB
_ NORMS

In case of stoppage of fi loning of air polletion | equip prod has o be stopped
imenedistely end this Board has 10 be lotimamed by fax/phone/email wish & report In this regard 1o be
dispaiched Immediately

(It} The anit will ot use any (ype of restricted foel.
m)Nu-enmo.eD.C.s«wmmnm&auwwummmmmuu
required for meeting the amb notse durds for night and doy time as prescribed for respeciive
areas'zones (Indusirial, Commercial, Residential, Stlence) which are as follows :-

Day tinee . froen 6.00 wim 0 10 00 pov, Night thine: froem 10.00 pm. to 6,00 am.

[Stamdards for | Indmserial | Commeercial| Residestial | Silence
Noise level in Area Area Area Zone

M%MMMmmmm
15 L g0 |.es | 56 | o5 [ a5 [ 50 | 40

o

NATIOMAL APEX CHAMMER
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g
Project Name: Water Audit at Shri Rathi Steel, Limited, @
Gulawathi Road, Hapur um:n;mm
12. The Roard reserves the righe o revak L‘“‘..-..‘Mfyuiy ipulated candition tssued 8dong with OCA_ as
may be necessary.
Specific Conditbons: -
1. The indrestry can oaly Manufaciure produocts. o the e of production as menlioned In consent order. In
molmyd\ueol-,.. ‘ . P ¥, (AW mislerials use edc lhlhlluﬂrywmhwlohﬁm-le

o

fmmnmdmurmmlummmwﬁhh 20 ax o ambl alr quality standands
In respect of nokse: 1o Jess than 75(B(A)Oulmgd-ydme=nd 70 dB(A)
3. The industry shall aclly 8 . and conditions of Water/Asr Acis and coenpliance of

8. Unis shall ensure 1o mdmhﬁbﬂduuwm
UTSAy St
SHARMA SIS
REGIONAL OFFICER, GHAZIABAD
Copy sa:

CEO-1. UPPCB. LUCKNOAW

REGCIONAL OFFICER, GHAZIABAD

e
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur

CC v

UPC CALIBRATION LAB

A4

Fab Addrone Fist mo. 125 Neow Totval, Dimger Majors Koast (huarzancls Narvad-1 521148 (Merapmeni

ULR NG - CCIT58 33000000741

PRI Indaer sl Aras, L

© 201913 (laadan)

Nogle. Diwrd lapur

€ nlidrmtion Carvificans
M Corti Cocare Nos UPCD007 4:23-23
Dwte of Recebn 10172023
KHKI RATHI STEEL LTD Cativaiios (e 164172023
Flbacan tulﬁ.Mul.M%nlM ear Inae 1012023

moulm
PO Ohwitar No

e .

EVRTUAND1-2023
Prwramenl Condison GOOD
losremont Nawe Viertrvansgmase Floe Moter Makes o
| Rmoge -k 1D Ko LINC ¥ M 1002 306 195
LC 1 Sedel UPCS MAG-118

w

AN T 2

MPC e

3 Trreans, Stews CMNINS | a9 NI DNy MuUT I EER AR A1 e
Conngrr baws Methund
ETRR G - o . a5
—
2+ Fluid Flow
| N D e -~
] I Vi dw 2% o - - A=
X A1 v bads 24 4o -
e —
4 W . B 24 ten ‘.
———

s W R 24 . .
* R -4 2 e ped o
3 > 8w - 38 D »
. - - I ue -~
* 17 A% 1% I\ » o
[ VT 1% 1e 2% - a3
" 1% 6 ] 1% wm .
12 ¥ 499 [EXTS 15 - e
1) R 42 A 73 e v
14 4 mm M2 1w 3% 2 -

——— Al
5 347 s N2y 29 I "o
1+ I M2 o I3 s o -

s

Dt

NATIONAL APEX CHAMBER

£7
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur “"; =¥
@‘ UPC CALIBRATION LAB ure
(crem S
L Adbrees Ter pes 123, Near Dased, Durger Magars Reesd, Gharminds, Karnsh | )31 14 (Manmyans)
ULH No, = CCISRITONR00 14F
“» [ e
Ay Coviificare Moo
D of Receips 023"
SHII RATHS STEEL LID Colromion e 101172623
ot b & C 135 To 132, Plume 31, Shasrs Crabansat Kewat | bomoor Do 1Oru2023.
LIPSIDC ndseaniel Aren, Udaymamsgeor Nagiim Dnw Hagur 1'.:!:2"""‘" WAP0R4
203013 (eatial T O Chatien Ne- T ETRTAMD) 633 |
Iontrvencrs L ot ~ GO00
S - Dentcn Lvaler (o inmen
Meter £ £ s
e repurtad ne Aehos W -t o
for a
L1
3 The cailtwumtan Resden mdp Metes S Srved
2 ™ b . Natenad ik, mmaknn e
ets oF rmenswrTeTEs scuedhag b epviam of e 134
] mwmm-~-wm—v—.~lmnm¢w
4 Toa uner b chvicigent 5 Parss He onee) ol Rveted @ anorapride iotaveds.
%—
G ',
¢ it
|
l
|
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Project Name: Water Audit at Shri Rathi Steel, Limited,
Gulawathi Road, Hapur

U.P. POLLUTION CONTROL BOARD, LUCKNOW

A e C i d o AL SHRI RATHI STEEL LIMITED vide
Consemt Order No. 13003228/ Water Dand: 03082021
CONDITIONS OF CONSENT
1 This consemt is valid uuwma-wau-&mcormstm
ansa-x.snnm%ommut
2 The g ity of X tﬂyﬁmmwwhmhﬁbbﬂ':

1 —Domestic Drain

SNe Kind of Effulant Maximum daily Tl‘._a-llld!yn‘

gemant ihould be made for collection of water uod:‘w‘mslu domestic efflnent

Arran
Mbmﬂ-ummmmm sffluant if discharged
mumumnu-‘«msu.;r 3rTangement should be made for
spplication for consant mo sihar SEhoms Cobis arr it (EXCOP! the eifineat g ey
atiom in T
b e .nmmm:mmmmomwmh“mmc
The doaestic sdfnant sbould be treated in treatment that the should be in formiry with
= um.m.“imm. Wi
— Demestic Effulane
__SNo ] _ Parameter |
1 |__Quanvty of Discharge | 7.0 KLD

AN 1 Parsmeter 1 _ Standard ]
s Efflusnt genarated in all the processes, bladd . cooling e the sfMueat from
washing of floor and & s otc should be treated before its dis: s3]l with wested industrial
%0 that it be according to the norms 15
Act 1986 or i B
s mmnmnvm“mmm cribed. the sume should not be mare than the
aorms prescribed for the water wsed in ing process of the industry .
7. The mediod for collecting indwstrial and 4 stic sffluant xnd its i3 should be as per legal
standards and its subseq d fstand: prescribed under
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Gulawathi Road, Hapur ‘,?. e

Shri Rathi Steel Ltd- Hapur
Peizometer Reading Start of the Month April 2019 to March 2022

- -

-

) Month Peizometer Reading Start of
> the Month (m) Average
b Apr-19 19.52
y May-19 19.28
Jun-19 19.57
] Jul-19 18.21
y Aug-19 19.49
Sep-19 17.33
b Oct-19 15.69
w Nov-19 17.68
- Dec-19 23.09
Jan-20 22.68
» Feb-20 T 24.19 '
’ Mar-20 36.88
- Apr-20 x 32.50
- May-20 21.21
e Jun-20 . 24.46
- Jul-20 32.96
Aug-20 23.25
> Sep-20 - 36.12
- Oct-20 32.07
Nov-20 25.44
- Dec-20 29.19
- Jan-21 21.12
" Feb-21 23.23
Mar-21 26.13
> Apr-21 ‘ 41.64
2 May-21 * 39.74
Jun-21 33.91
- Jul-21 35.77
R Aug-21 34.17
) Sep-21 29.18
Oct-21 27.23
2 Nov-21 : 23.68
D Dec-21 21.19
Jan-22 | 24.22
- Feb-22 30.12
D Mar-22 28.49
<
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Experts ki muhar

Har zaroorat right fit!

é

Date 08.01.2025

qar H,
REIRRIREA]
3070@%0'[3‘1@
miraTeTe (g
W-ma@a(m)wmma‘am%—g
Ssical)
n@@, | ; .
mm%mﬁﬁmﬁ%mmmww
g, o welf & ufeR & fodieb 24.11.2024 ¥ 3m—eT § =5
(TAREAT) T 3cUeT F d¢ T AT AT & 1 3T T &&YaT
() Wmﬂmmmgﬁ:aaﬁ&anﬁ?m
SR, G 3T AR G v e ST |

9T FAATY T 3eeasd FEEr & 9T ¥

b YT,
mmm oo /f/%” m
g . oond m&

Shri Rathi Steel Ltd.

Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 | E: career@shrirathigroup.com

Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase ll, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagla, Distt. Hapur- 201015
T: +91-9821199351,52

GSTIN: 09AAACS4554L1Z0 | CIN: U65993DL1992PLC046954 | www.shrirathigroup.com
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EUROTHERM®R:

Experts ki muhar

Har zaroorat ka right fit!
Dated: 07.02.2025

To, / : ;
The Regional Manager 3

L1.P. State Industrial Development Authority (U P.S.ID.A)
C-2, 4" Floor, Mahaluxmi Mall

RDC, Raj Nagar

Ghaziabad, Uttar Pradesh

REPLY TO THE LETTER NO. 7393/SIDA DATED 09.01.2025 ISSUED BY U.P.S.I.D.A

INDEX
SL Particulars Page No.
No.
1. | Reply dated 07.02.2025 issued by M/s Shri Rathi Steel Limited in 1-3
@ response to the letter dated 09.01.2025 issued by office of The
Regional Manager, U.P.S..LD.A. ,
2. | Annexure 1: 4-7
Renewal of Authorization/ No-Objectlon Ceruf cate for Sinking of
Existing Well.
3. | Annexure 2: : 8-11
Consolidated Consent to Ope,rate and Authorisation dated 13.10.2022
4. | Annexure 3: 12-14
Ground Water Test Report dated 14.11.2022
S. | Annexure 4: 15-25

Compliance report dated 24.12.2022 submltted to UP Pollution
Control Board.

6. | Annexure 5: g 26-98
Submission of Water Audit Report to the Nodal Oﬂ]cer of Ground
, Water Department, UP 4
' 7. | Annexure 6: 99-121
Compliance report dated 20.04.2023 submitted to UP Pollution
Control Board.

8. | Annexure 7: 122
Letter dated 08.01.2025 issued by the Shree Rathi Steel Ltd. to the
office of UP Pollution Control Board.

For Shri ™" {|5 - o1 Limite g
Shr Ra{hl Steel Lt

Through its Authorizdif Rgpresentative

Authorised Signatory

Shri Rathi Steel Ltd. R, _/w
Corporate Off.: A-29, SectoRg5, IYoila 301 T: +91 120 4744644 | E: career@shrirathigroup.com

Regd. Office: J-1/202, DDA Flas; Katkaiji, New Delhi -110019

Works: Plot E & C- 133 to 152, Phase lll, Masuri Gulawati Road UPSIDC Industrlol Area, P.O. Udayrampur Nagla, Distt. Hapur- 201015
T: 4919821199354, 52 —
GSTIN: 09AAACS4554L1Z0 | CIN: U65993DL1992PLC046954 | www.shrirathigroup.com

—
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Experts ki muhar

ar .zart;orét ka right fit!

o,

I he Regional Manager '
{1.1%. State Industrial Development Authority (U.P.S.1.D.A)

('-2. 4" ¥loor, Mahaluxmi Mall

RDC, Raj Nagar

(ihaziabad, Uttar Pradesh

RE: REPLY TO YOUR LETTER NO. 7393/SIDA DATED 09.01.2025

SUBJECT: REGARDING PLOT NO. CN-133 TO CN-152 INDUSTRIAL AREA,
MUSSOORIE GULAVTI ROAD, HAPUR.

Dear Sir, ,

1. This is to bring your kind attention that we are in receipt of a letter dated 09.01.2025 issued
by your good offices to us thereby informing us that it has come to your notice that our

(’ company i.e. M/s Shri Rathi Steel Limited (herein after xeferred as the “Company™) is
discharging the contaminated water from the company without treating it and at the same
' time the solid waste of the Company is also not being disposed of ‘properly which is not
appropriate from environmental point of vi'e\z. Vide your aforesaid notice/letter you further
directed us to treat the waste water of the Cofnpany through Effluent Treatment Plant (ETP)
and use/dispose it off and also ensure proper disposal of the solid waste of the unit.

2. By way of the present reply we are téking the liberty to bring certain facts into your kind
knowledge.

3. That the Company M/s Shri Rathi Steel Limited, situated at Plot No. E & C-133 to 152,
Phase-I1I, UPSIDC Industrial Area, Masuri Gulawati Road, Hapur-201015 (U.P.) involved
in the business of production of Iron and Steel i.e. TMT BAR. In the production of TMT
Bar, M S Ingot / M S Billet is used as raw material which is heated in Re-heating Furnace

‘9 through LSHS Fuel and Iron and Steel i.e. TMT BAR is produced through rolling mill.

4. That previously, cooling towers were also installed in the company premises to maintain the
temperature of the rolling mill and along with the cooling towers which were used for
cooling of the rolls and the finished steel bars. Further, Storage Tanks were also built to store
water, whose total capacity was more than 10 lakh liters (however, with the stoppage of
manufacturing of TMT Bars, the said cooling towers have been dismantled).

- 5. That, during the production of iron and steel, water from the storage tank installed with the
cooling tower goes to the rolling mill through a pipeline and after cooling the finished g:)ods '
materials, the water returns to the storage tank, the water collected in the storage tank is
cooled through a pump in the cooling tower and the stored cooled water is reused in the

Shri Rathi Steel Ltd.

Corporate Off.: A-29, Sector 65, Noida 201 301 T: +91 120 4744644 | E: career@shrirathigrobgediy | 7
Regd. Office: J-1/202, DDA Flats, Kalkaji, New Delhi -110019

Works: Plot E & C- 133 fo 152, Phase Ill, Masuri Gulawati Road UPSIDC Industrial Area, P.O. Udayrampur Nagla
T: +91-9821199351,52

GSTIN: 09AAACS4554L170 | CIN: U65993DL1992PLCO46954 | M.shrirolhigroup.com 3

$ Timited
Hapur- 201015

thorised Siznatory
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Ihat it is submitted that in the production/manufacturing of TMT Bars, no chemicals were
cither used ever or discharged from the Company and the Company is complying with all
the standard parameters set out by various departments. It is further submitted that in
compliance of all the relevant guidelines, the Company has submitted its water audit report
to the concerned department and all times, have taken the necessary steps to adhere to the
guidelines issued by concerned departments.

That it is pertinent to mention that the production of Iron and Steel has been stopped in the
company's premises from 24.11.2024 and the Company is now manufacturing GFRP
products and if the production work of iron and steel is re-started again in future, your good
offices will be informed. This information has already been shared with Uttar Pradesh
Pollution Control Board on 08.01.2025.

That our Company is a law-abiding entity and believes in the importance of a pollution free
environment and makes every endeavor to not to pollute the environment and safeguard and
protect our environment from any kind of pollution be it water, air and any other kind.

The test reports, audit reports and other docaments referred herein above are attached along

with this reply for your kind reference.

Thanking you

Limited

By ae

/9|
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1155 OF 2024

142

IN THE MATTER OF:

Kaushalendra Kumar ... Applicant
Versus

Union of India & Ors. ... Respondent(s)

KNOW ALL to whom these presents shall come that I/We, Shiv Kr. Sharma, Authorized Signatory of M/s Shri
Rathi Steel Limited having its registered office at Flat No. J-1/102, DDA Flats, Kalkaji, New Delhi - 110019, the
abovenamed Respondent No. 19 do hereby appoint BBS Legal to be our Advocates in the above-noted case and
authorize them:

To act, appear and plead in the above-noted case in this Court or in any other Court in which the same
may be tried or heard and also in the Appellate Court including High Courts/Supreme Court of India subject to
payment of fees.

To sign, file, verify and present pleadings, inspect files & documents & obtain copies thereof, appeal,
cross objections or petitions for execution, review, withdrawal, compromise or other petitions or affidavits or
other documents as may be deemed necessary or proper for the prosecution of the said case in all its stages subject
to payment of fees for each stage.

To file and take back documents, to admit &/or deny the documents of opposite party.

To withdraw or compromise the said case or submit to arbitration, differences or disputes that may arise
touching or in any manner relating to the said case.

To take execution proceedings.

To deposit, draw and receive money, cheques, cash and grant receipts hereof and to do all other acts and |
things which may be necessary to be done for the progress and in the court of the prosecution of the said case.

To appoint and instruct any other legal Practitioner or person authorising him to exercise the power and |
authority hereby conferred upon the Advocate whenever he may think fit to do so & to sign the power of attorney
on our behalf.

And I/ We the undersigned to hereby agree to ratify and confirm all acts done by the Advocate or his :
substitute in the matter as my/our own acts as if done by me/us for all intents and purpose.

And I/ We undertake that I/ we or my / our duly authorised agent would appear in Court on all hearings
& will inform the Advocate for appearance when the case is called.

And I/ We undersigned do hereby agree not to hold the advocate or his substitute responsible for the
result of the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which he
shall receive and retain for himself.

“And I/We the undersigned do hereby agree that I/We shall not claim any compensation, nor the
Advocate/s shall be liable for any compensation if he/she fails to appear in the court or fails to conduct or
withdraws from the case due to non-payment of fee as per settlement or for reason of any request/call given by
Bar Association/s or Councils/s.”

And I/we undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/us
to be paid to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said
case until the same is paid up. The fee settled is only for the above case and above Court. T/we hereby agree
that once the fee is paid, I/we will not be entitled for the refund of the same in any case whatsoever and if the
case prolongs for more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/we do hereunto set my/our hand to these presents the contents of which
have been understood by me/us on this 30" day of December 2024.

ACCEPTED
BBS LEGAL
Advocates & ..))) . I 0}*%
Consultants
614, Tower-C, Q“)\/ o i
Noida One PULKIT SUMIT RANJEET
Corporate Towers | SRIVASTAVA | GAUR MISHRA
Sector-62,

NOIDA-201309 D/1513-A/2010 | D/1584/2005 | D/3379/2019 CLIENT
Phone:

9999989029

Email: A d'—&d‘l\h UA ba (2’/‘)%3]”7 3

pulkit@bbslegal.in
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In Re: OA No. 1155/2024, "Kaushalendra Kumar vs Union of India & Ors."

BBS Legal <bbslegal.in@gmail.com> Mon, Apr 21, 2025 at 4:57 PM
To: jawahar@jlaw.in
Cc: PULKIT SRIVASTAVA <pulkit@bbslegal.in>

Dear Sir,

PFA the Reply on behalf of Respondent No. 19 - Shri Rathi Steel Limited to the Original Application bearing no.
1155/2025.

Kindly consider this mail as advance service of the same.

Thanks & Regards

B Respondent 19 REPLY .pdf

Ranjeet Mishra

Senior Associate | BBS Legal

Advocate

Mobile: +91 9971863566

Email: bbs@bbslegal.in

Noida Office: 614, Tower C, "Noida One” Corporate Towers, Sec-62, Noida - 201309

Mumbai Office: 316, 12-New Bake House, Maharashtra Chamber of Commerce Lane, Mumbai - 400023

CONFIDENTIAL COMMUNICATION:

This email and its attachments, if any, contain privileged and may also contain confidential information for the intended recipient only. If you are not the intended
recipient, any dissemination, disclosure, copying or use of this email or its attachments or contents/information therein is prohibited. If you have received this e-mail
in error, please immediately contact the sender and delete the e-mail. Anyone communicating with us by e-mail accepts the risks of e-mail communication and their

consequences.
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